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PUBLIC ACCOUNTS COMMITTEE 

The Hon'ble Speaker having been authorised by a otion moved and passed 

by the Haryana Vidhan Sabha in its sitting held on 7th March, 1995, to nominate 

the nine members of the Public Accounts Committee for the year 1995-96, 

nominated the Committes, vide notification No. PAC-14/95/24, dated 24th Apn"l, 

1995, the names of the members एव the Committee were as under :- 
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1. छाप Har Singh Nalwa Chairman 

2. आए. Chandrawati Member 

3. Shri Azmat Khan Member 

4, Dr. Om Parkash _ चलाए 

3... Shri Amir Chand Makkar . एटा, 

*5.  Shri Satbir Singh Kadian ' | Member 

*‘7 . Shri Jaswinder Singh Member 

8. Shri Chhattar Singh Cha.uhan Member 

9.  Shri Ram Bilas Sharma Member 

**10,  Shri Mani Ram Keharwala Member 

**%11.  Shri Phusa Ram - Member 

¥ 

Resigned from the Mcm'bcr__sm'p of the Haryana Vidhan Sabha wef. 2nd 
November, 1995, ' 

Nominated 85 members of the Commitiee on Public Accounts for the 
remaining period of the year 1995-96 against the vacancies cansed by the 

- resignations from the membership of the Haryana Vidhan Sabha of Sarvshri 
दा दे Ol TP At A Trcvnlendos दिन नॉन AT Ao
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The Comumittee fixed/held a total number of 90 (ninety) meetings during 
the period under review. The names of the Members and number of meetings 
attended by each one of them are shown in the following table :- 

Sr.  Name of the Mémber Number of the 
No, meeting attended 

1.  Shri Hari Singh Nalwa, MLA 82 

2. Smt. Chandrawati, MLA 75 

3, Shr Azmat Khan, MLA 73 

4, Dr. Om Parkash, MLA | — 

5., Shri Amir Chand Makkar, MLA 74 

6.  Shri Satbir Singh Kadian, MLA 42 

7.  Shri Jaswinder Singh, MLA 23 

8. छापा Chhattar Singh Chauhan, MLA 50 

9. Shri Ram Bilas Sharma, MLA 46 

10.  Shri Mani Ram Keharwala, MLA पा 

11.  Shri Phusa Ram, MLA — 

REPORTS/ACCOUNTS EXAMINED 

The Commitiee examined the Appropriation Accounts/Finance Accounts 
of the Haryana Govt. for the years 1990-91 and 1991-92 and also examined the 
Reports of the Comptroller आएं Auditor General of India for the ycar ended 31 
March, 1991, 1992 and 1993 (Civil and Revenue Receipts). 

Meetings held and Business transacted 

The dates of meetings, the number of members present and business 
transacted at each meeting are given below :- _ 

डा Date of Number of Business transacted 
No. meeling Members 

present 

1 2 3 4 

1. 3rd May, 1995 7 (i) Consideration of the papers placed before the 

Commitiee, 

(i)  Deputy Secretary, Haryana Vidhan Sabha explained 

(i) 

the scope and functions of the Committee to the 

memmbers on behalf of the Hon'ble Speaker Haryana 
Vidhan Sabha, 

The Committee decided to undertake a study tour 
बहन. कमाना RS a WAL WA wARE - .. T
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2. 9th May, 1995 

3. 10th May, 1995 

A 4, 15thMay, 1995 

5. 16t May, 1995 

6. 17thMay, 1995 

7. 18th May, 1995 

है, 22nd May, 1995 

\5'&*". 

: 

9. 23rd May, 1995 

Oral examination of the representatives ए the Printing and 
Stationery Deplt. in respect of the tmplementations of the 
observatiens/recommendations of the following paragraphs 
of the various Reports of पीट Committee:- 

Paragraphs Reports 

3 26th 

22 & 23 28th 

उठ उचचा 

Oral examination of the representatives of the Transport 
Deptt. in'respect of पीर imptementation 01 the observations/ 

recommendations of the following paragraphs of the various 

Reports of the Cammittes, | 

Paragraphs Reports 

45 15th 
3 22nd 
18 25th 
J3&3R 26th 
48 & 49 28 
58 2907 
21 677 34th 
9 36th 

The Committee scrutinised the replies received formithe Gout. 
in regard to implementaion of the recommendation/ 
observations in various Reports ए the Committes refating to 
EW.D. (Public Health Brunch), 

The Committee scrutinised the replies received form the 

Govt. in regard te implementation of observations/ 

recommendations as contained in various Reports of the 
Commities.. 

The Committee panily scrutinised the replies received from 
the Gowvt. in regard 10 implementation of observalions/ 
recommendations as contained in various Reports of the 

Committee relating to Agriculture Deptt. 

The Commiltee scrutinised the replies received from the 
Gowt,, in regard to the implementation of observation/ 
recommendations as contained in various Reports of the 
Commnitice relating 10 Agriculture Depit. 

(i)  Consideration of papers placed before the Conumittee. 

(ii)  On the request of the Departmental representatives 
the जगा examination of the Industrics Department was 
postponed by the Committes. 

Oral examination एव the representatives of the Co-operation 
Department in respect of the implementation एव the 
observations/recommendations of the following paragraphs 
of the various Reports of the Commities :- 

Paragraphs Reports 

44 14th 
39&41 . I8h 
25 19th
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34 &35 23rd 
s 25th 
34 28th 

10. 290, May, 1995 

11.  30th May, 1995 

12.- 5th June, 1995 

13.. 6th June, 1995 

14 12th June, 1995 

Oril examination of the representatives of the PW.I. (B. & 
R.) Haryana, in respect of the implementation एवं the 
observations/recommendations of the following paragraphs 
of the various Reports of the Committee :- 

Paragraphs Reports 
33 Tth 
i4 28th 
30: ] 32nd 

27 & 29 i 36th 

(iy The Commiitee discussed the matter regarding 
implementation ofthe recornmendations of Shakdhar 
Commitiee’s Report with the Representatives of the 
Finance Treptt. 

(i)  Resumption of'oral examination ofthe representatives 
of the PW.D. {(B. & R.), Haryana; in respect of the 
implementation of the observations/recommendations 
of the following paragraphs ए the various Reports of 

the Committee:- 

Paragraphs Reports 

3031 & 51 A6th 

37,38, & 5710 62 38th 
(i) Consideration of the papers placed before the 

Committce. 

(i} Oral examination of the representatives of the 
' Industries Deptt in respect of the implementation of 

the observations/recommendations of the following 
paragraphs ए the various Reports of the Coramittee:- 

‘Paragraphs Reports 

8 6th 
2 16th 
10 & 13 22nd 

4&6 32nd 

(i) Consideration of the papers placed before फिट 
Committee and decided 10 postpene the oral 
examination of फिर representatives एड the Food and 
Supplies DepiL. 

{iiy  The Committee scrulinised the replies received from 
the GovL छा respect of the impmlenientation of एल 
recommendations/observations in various Reports of 
the Committes to Food & Supplies Deptt.. 

Oral exaraination of the representatives of the Mines and 
Geology Department in respect of the implementation of the 
observationsrecommendations of the following paragraphs 
of the various Reports of the Committee :- 

Paragraphs Reports
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15. 

1६, 

47. 

18. 

131h June, 1995 

19th तट, 1995 

20th June, 1995 

26th June, 1995 

27th June 1995 

3rd July, 1995 

471049 320d 
55,56 & 58 34th 

Resumption of Oral examination of the representatives of 
the Mines and Geology Department in respect of the 
implementation of the observations/recommendations of the 
following paragraphs of the various Reporis of the 
Committes:- 

Paragraphs Reparts 

50 36th 
4910 54 38th 

(i}  Consideration of papers placed before the Committee. 

(i)  On the request of the Departmental representatives 
the oral examination of the Revenue Deptt: was 
postpoonzd by the Commitiee. 

(ili)  The Committee decided to hold its meetings on 28th 

and 29th June, 1995 at Benmore Rest House, Shimla 

to scrutinise the replies received from the Govi. in 
regard to implementation of paragraphs of various 
Reports of the Committee. 

The Committes serutinised the replics received from the Govt. 
‘in regard to implnientation of observations/recommendations 
of parapraphs of the Reports of the Committee. 

(i} Consideration of papers placed before the Committee 

and the Committee decided to postpone the oral 
examination of the representatives of the Exise and 

Taxation Deptt. 

Gi)  The Committes partly scrutinised the replies received 
from the Gowt. in regard to the implmentation of 
observations/recommendations ¢ontained in various 
Reports of the Committee relating to the Excise & 
Taxation Deptt. 

(i)  'The Comumittee decided to postpone its meetings held 
for 28th and 2%th June, at Shimla due ६0 non 

availability of accommodation and 250 decided to 
hold ite mectings at Shitnla on 6th and 7th July, 1995. 

The Commitiee scrutinised in replies reccived from the Govt. 
in regard to implmentation of observations/recommendations 
contained in various Repons of the Commitiee relaling to 

the Excise & Taxation Department. 

‘(i) Consideration of the papers placed hefore the 

Commiltee. 

(i)  Oral examination of the representatives of the Public 
Health Deptt. in respect of the implementation of 

observations/ recommendations एव फिट foltowing 
paragraphs of various Reports का the Committes :- 

Paragraphs . Reports 

उप) 18th 
12 215t
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21. 

22 

23. 

24. 

25. 

26. 

27. 

28. 

4th July, 1995 

हा July, 1995 

Tth July,1995 

10th पाए 1995 

11th July, 1995 

है July, 1995 

18th July, 1995 

24th July, 1995 

QOral exanination of the representatives of the Excise and 
Taxation Depit, in respect of the implementation of 
observations/recommendations of फिर following paragraphs 
of various Reports of the Commitiee :- 

Paragraphs Repots 

40 19tk 

281t 30 2151 

52 10 54, 54(3) and 56(b) 22nd 
47 (A), 55 and 57 23rd 

No business could be ransacted for want of quorum, 

Mo business could be transacted for want of quarum. 

Oral examivation of the representatives of the Food and 
Supplies Deptt. inrespect of implementation of observations/ 
recommendations of चार following paragraphs of various 
Reports of the Commities :- 

Paragraphs Reports 
15 दि 25th 
45,47 & 48 34th 
T&% 36th 
47 38th 

(i) Consideration of papers placed before the Committes. 

(i)  The Commitice scrutinised the replies received from 
the Govl. in respect of the implementation of 
recommendations/observations contained in 
paragraphs of various Reports of फिट Committze 
relating to फिट Education Department. 

(i)  Consideration of papers placed before the Commsnittee. 

(i)  Oral examination of the representatives of the Town 
& Country Planning Deptt /HUDA in respect of the 
‘implementation of observations/iecommendations of 

the following paragraphs of various Reports of the 
Committee :- 

Paragraphs Reports 

9 25th 
321038 32nd 

14 36ith 

Resumption of oral examination एव the representatioves of 
the representatives of the Food & Supplies Deptt. in respect 
of the implementation of obscrvationsrecommendations of 
the following paragraphs of various Reports of the 
Committes:s 

» Paregraphs Reporis 

48,45 & 47 34th 
3 36th 

(i Conmsideration of papers placed before the Committes. 

(iiy 00 फिट request of the Deparimental representatives 
the oral exzmination of the tripation and Powsr लाए,
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29. 

ऊँ. 

उा, 

32. 

उठे... 

34, 

35, 

25th July, 1995 

‘31st July, 1995 

उड़ा Aupust, 1993 

7th Aupust, 1993 

$th August, 1995 

14th August, 1995 

22nd August, 1995 

Oral examination of the representatives of the Iirigation 
Deptt. in respect of the Dnplementation of observations/ 

recomnendations of the following paragraphs of various 
Reports of the Committee - 

Paragraphs Reports 

24'{a) i8th 

14,15 & 23 2151 
Oral examination ol'the representatives of the Social Welfare 
Depit. in respect of the implementation of observations/ 
recommendations of the following paragraphs of various 
Reports of the Committee - 

Paragraphs Reports 

26 ® 1101 
3 | 34th 
10 & 12 36th 

Oral examination of representatives of the Home Dopartment 
in respect of the implemeniation of observations/ 
recommendations of the following paragraphs of various 

Reports of घाट Commiles :- 

Paragraphs Repurts 

26 28th 
24 उठा 

24 है. 25 34th 

(i) Consideration of papers placed before the Commiitee. 

{ii)  Cralexamination of the represeniatives of the Medical 
and Health Department in respect of the 
implementation of ohservationsfrecommendations of 
the following paragraphs of various Reports of the 
Committes :- 

Paragraphs Reports 

52 & 53 34th 
17 & 18 (a),(b) दा, पा, 
1४ है; ४ 38th 

Oral examination of the representatives of the Education 
Department in respect of the implementation of abservations/ 

vrecommendations of the following paragraphs of various 

Reports of the Committee :» दि 

Parapgruphs ’ Reports 

30 25th 

5 28th 
6 29th 
27 34th 

23 38th 

(i) -Consideration of papers placed before the Committee 
and the committee  postpaned the oral examination 
of the Agriculture and Town & country Planning 
Departments on their own request. 

(i)  Consideration of papers placed before the Committee. 

(i)  Oral examination of the representatives of the 
प्र Ther. t in वी nf the ienbamentation 
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36. 

37 

38, 

39, 

40.  lIth September, 1995 

28th August, 1995 

29th August, 1995 

4th September, 1995 

Sth Se_ptember, 1995 

’ . z 
बल 
v 

i 

5 

4 

paragraphs of varieus Reports of the Committes उन 

Paragraphs Reports 

44 18th 
25&127 215. 
39 sub para of 22nd 
(6) and (8) and 
40 
40 23rd 
10 26th 

Resumption of oral examination of the representatives of 
frripation Departmient in respect of the implementation of 
observations/recommendaiions of the following paragraphs 

of various Reports of the Commitlee :- 

Paragraphs Reports 

18 & 20 22nd 
29431 23rd 
3 25th 

Resumption of eral examination of the representatives of 
Irrigation Department in respect of the implementation of 

aobservations/recommendations of the following paragraphs 

of various Reports of the Committee :- 

Paragraphs Reports 

34 &36 25th 
2010 22 261h 
101012 28th 

(i)  The committee passed the condolence resolution on 

the satd demise of Sardar Beant Singh, Chief Minister 
of Punjab. 

{ii)  Oral examination of the representatives एव the Public 
Health Department in respect of paragraphs No. 4.9 
and 4.9,5 of the Report of the Comptroller and Auditor 
General of India for the year 1990-91 (Civil). 

()  Resumpiionoforal examinalion of the representatives 
of the Public Health Department in respect of 
paragraphs No. 4.9.6 and 4.9.6 {part-D) of the Report 

of the Compireller and Auditor General of Indiz for 

the year 1990-91 (Civil). 

(i) The Committee decided to undertake On-the-spot 

inspection of water supply system of Panipat and 
Faridabad Districts, Public Health Department we.f. 

13th te 15th Seplember, 1995, 

(i)  Oral examination of the Reprsentatives of the PW.D. 
" {B. & R.}in raspect of the paragraphs No. 4.7, 4.8 

ang 5. 1, ] ofthe Report of the Comptroller and Auditor 
General of India for the Year 1990-91 (Civil). 

{ii} "_I'he committee decided to postpone पड study tour to 

inspect various schemes of Publié Health Department 

in the Panipat and Faridabad Distriets commencing 
from 13th Sent.. 1995 due te unnrecedented Mood



f 
1 

- 

1 

417 12th September, 1995 

42, 

43, 

44. 

43, 

46. 

47. 

48.. 

49, 

s0. 

51, 

32, 

53. 

18th Scptember, 1995 .. 

19th September, 1995 

ki 

4th October, 1995 

9th October, 1995 

] 

10th October, 1995 

11th October, 1995 

12th Qctober, 1995 

13th October, 1995, 

16th October, 1995 

17th October, 1995 

241h October, 1995 

सपा Octnber 1005 

it 

- 

4 

4 

7 Resumption of oral examination of the representatives of the 
BW.D. (B. & R.) inrespect of paragraphs No. 5.1.2t0 5.1.7 
ofthe Report of the Comptrolleran Auditor General of India 
लि the year 1990-91 (Civil). 

Oral examination of the representatives of the Transport 
Drepartment in respect of paragraphs WNo. 7.1, 7.2, 7.3, 7.4, 

& 7.5 of the Report of Comptroller and Auditor General of 

India for the year 1990.91 (Civil). 

Resumption of oral examination of the representatives of 

theTransport Department in respect of paragraphs No. 7.2, 
7.2.4,7.2.5,73 of the Report of the Comptroller and Auditor 
General of India for the year 1991-92 (Civil). 

(i)  Comsideration of Papers placed before the Comumnittee. 

(i)  Oral examination efthe representatives of the Animal 
Husbandry Department in respect of parapraphs No. 
3.4.1, 3.4.5, 3.4.6 and 4.7 of the Report of 

Comptroller and Auditor General एव India forthe year 
1950-91 (Civil). 

Oral examination of the representatives of the Local Bodies 
Department in respect of paragraphs No. 6.2, 6.3 and 6.4 of 

the Report of Comptreller and Auditor General of India for 
the year 1990 -91 (Civil).. 

Resumption of oral examination of the representatives of the 
Local Bodies Department प्रा respect of paragraphs wio. 6.1 
and 6.3 ofthe Report of the Comptroller and Auditor General 
of India for फिट year 1991-92 (Civil) and paragraph No. 6.1of 

the Report of Comptroller and Auditar General of India जि 
the year 1992-93 (Civil). 

The Committee undertook an on-the-spot-tour 10 Public 
‘Health Department and inspectedihe Water Works in Panipat 

Districts, 

The Committee undrtook an oa-the-spot study tour to Public 
Health Department and inspected the Water Works in 
Faridabad District, 

The Committee reviewed the minutes ofthe enthespot study 
and inspection of Water Works'in Panipat and-Faridabad 
Districts. 

Oral examination of the representatives of the Home 

depariment in respedt of paragraphs No, 3.6 and 3.7 of the 
Report of Comptrolter and Auditor Genera of India for the 
year 1990-91 (Civil). 

Resumption of oral cxamination of the Home Department in 

respect of paragraphs No. 3.9 of फिट Report of Comptroller 
and Auditor General of India for the year 1990-91 and 
paragraphs No.3.5, 5.2, 5.3 and 5.4 of शीट Report of 
Comptroller and Auditor General of India for the year 1992- 
93 (Civil). 

No business could be transacted for want of quorum. 

M comeideratiom nfnanere olaced hafiies tha Comenittas
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54, 

- 55, 

56. 

a7, 

उसे, 

59, 

60. 

31st Oetober, 1995 

6th November, 1995 

13th Novemnber, 1995 

14th November, 1595 

20th November, 1998 

21st Novemher, 1995 . 

27th November, 1995 ’ 

.. (@) Oralexammnatimofihe representatives of the Labour 
& Employment Depariment in respect of paragraph 
No, 3.100f the Report एवं the Comptraller and Auditor 

General of पाएँ for the year 1990-91 (Civil). 

जी.
 

5 Resumption of aral exzmination of the representatives of पट, 
Transpert Department in respect of paragraphs No. 7.1 and 
7.20f the Report of Comptraller and Auditor General of India 

for the year 1992-93 (Civil). 

3. (i) Consideration of papers placed before the Committee, 

" (i)  On the request of the Deparirnental representatives 
. the oral examination of the RW.D.(B&R) was 
e postponed by the Compmittee, 

[ (i)  Considaration of papers placed before the Committes, 

(i) Oral examination of the representatives of the 
Irrigation Department in respect of पिच paragraphs 
No03.3.1,3.3.5, 3.3.6 of the Report of Comptroller 

and Auditor General of India for the year 1990-91 
{Civil). 

- () Comsideration of papers placed befere the Conumittee. 

(i)  Resumption of oral examination ofthe representatives 
of the Irrigation Depastment in respect of Paragraphs 

N903.3.7t6 3.3.13, of the Report of Comptroller and : 
*. Anditor Geneval of India for the year 1990-91 (Civil). ’ 

पाप  Resumption of oral examination of the Public Health 
. Department in respect of the paragraphs No. 4.9.6, 

49.7,49.8,499,49.10,49.11,49.12,4.9.13 and 

4.9.14 of the Report of Compirolter and Auditer 
General of India for the year 1990-91 (Civil). 

4 (t)y Consideration of papers placed before the Committee, 

{ii)  Qral examination of the representatives of the 
- Revenue Department in respect of paragraphs No. 3.8 

and 1.8 of the Report of Comptrolier and Auditor 

General of Indta for the year 1990-21 (Civi! and 
Revenue Receipt) respectively. 

व. दर्द ey, () Consideration of papers placed befors the Cominittee, 

(i)  Resumptionoforalexamination of the representatives 
» ८ कक the PW.D. {B&R) in respect of paragraphs No. 

० 4.9, बेच 0, ने. 1 1, and 4.12 of the Report of Camptrofler ?-?w 

+ and Auditer General of India for the year 199192 Y= 
(Civil) उ. हद et व 

(iiiy  The committee decided to undertake on-the-spotl न, .. .2 

inspection efnadyot Districts panipat, Faridabad & 

. Hissar w.2,£-20th November to 1st December, 19935 

of PW.D. (B&R): TN -t 

a Oral gxamination ulj the re resentalives of the Health 

Departmient in respect of parapraphs No. 3.i.1,3.1.5,3.1.5.3. 

3,1.7.2,3.1.7.3 जाए 8:1:7.4 ol'the Report of Comptroller and- - 
Aunditor General of India for the year 1990-91 {Civil).
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62. 

63. 

व, 

63. 

66. 

67.. 

68, 

29th November, 1995 

30th Navember, 1995. 

15६ December, 1995 

4th December, 19935 

5th December, 1995 

11th Decembet, 1995, 

12th December, 1995 

. (i)  Resumplionoforal examination oftherepresentativs . 
ofthe Health Departmentin respect of paragraphs No. 
3.1.8.1 to 3.1:8.4,-3.1:9.2(ii), 3.1.11(b), 3.2,3.2.6 
3.2.7,3.2.10,3.2.11,3.2.14 and 3.2.16 ofths Report 

of Comptrolter and Auditor General of India लि the 
year 1990-91 (Civil) 

Cama 

The Committez discussed with the representatives of the 
PW.D. (B&R) on the matter relating to the construction and 
repairs of foads in Panipat Districts and also undertook an 
on-thz-spot inspection of the various roads of Panipat District. 

The Comynittee discussed-with-the representatives of the 
EW.D. (B&R) on the matter refating to consiruction and. 
repairing of roads in Hathin constituency of Faridabad district 
and alsaunderiook on-Lhe-spot inspection of the variousroads 
of Faridabad District, 

The Committee undertook an on-the-spot inspection of roads 
of Hissar District and atso discussed with the departmental 
representatives of the PW.D. (B&R) regarding the condition 

of various roads of Bhiwani District, 

Oral examination of the representatives of the Co-operation 
Departmenl in respect of paragraphs Ne. 3.6. and 3.7 of the 
Report of Comptroller and Auditor General of India for the 
year 1991-92 (Civil) and paragraph No. 3.7 of the Report of 
Comptroller and Auditor General of India for the year 1992- 

93 (Civil) 

Resumption of cral examination of the representatives of the 
Co-operation Depariment in respect of Paragraphs no. 1.8 
जाएँ 5.9 of the Report of Complroller and Auditar General of 
India for the year 1990-91(Revenus Receipis) 5.1, 5.8 & 
5.9 of the Report of ‘Cotnptroller and Auditor General of India 

for the year 1991-97 (Revenue Receipts) and 5.8 of the Report 
of Comptroller and Auditor General of India for the year 

1992-93 (Revenue Recaipts), 

(i)  Consideration of papers placed before the Committee. 

(i}  Oral examination of the representatives of the Food 
& Supplies Department in respect of paragraph No. 
7.9 of the Report of Comptroller and Auditor General 
of India for the yeur 1990-91 (Civil). 

(iii}  Resumption of oral examination of the representatives 
of the Revenue Depariment in respect of the 

Paragraphs No. 1.8,3.1,3.2,3.4, and 3.5 of the Report 
of Comptroller and Auditor General of India लि the 
year 1990-91 (Revenue Receipts). 

Oral examination of the representatives of the Education 

Depastment in respect of the paragraphs No. 3,11 and 6.8 of 
the Report of Comptroller and Auditor General of India for 
the year 1990-91 {Civil), paragraphs No. 6.2.4 af the Report 

of Comptroller and Auditer-Géneral’ of India for the year 
1992-93 (Civil) and paragrapts no. 3.2.5 of the Report of 
Comptroller and Auditor General of India for the year 1991- 

92 (Civil).
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69. 

70. 

71. 

72, 

73. 

74.. 

75. 

76. 

77. 

78. 

7. 

18th December, 1995 

190 Decernber, 1995 

27th __Dcecmbcr, 1995 

15. January, 1996 

a - x 

2nd January, 1996 

8th January, 1996 

9th January, 1996 

15th Jantary, 1996 

16th January, 1996~ 

22nd January, 1996 

23rd January, 1996 

(i)  Consideration of papers placed before the Commitiee, 

(i)  Oral examination of फिट representatives एव the Printing 

and Stationery Department in respect of Paragraphs 
No.7.1,7.6,7.7 and 7.8 of the Repori of Comptroller 
and Auditor General of India for the year 1990-91 
{Civil). 

{i}  Consideration of papers placed before the Committee. 

(i}  Outherequest ofthe departmental representatives the 
oral examination of the Rural Development 
Department was postpenad by the Commitee, 

‘The Committee scrutinised the replies received from the Gow, 
in respect of implementation of observalions\ 

recommendations contained in paragraphs in various Reperts 
of the Conumittee, 

(i)’ Comsideration of papers placed before the Committee. 

(i)  Resumption of oral examination of the representatives 
of the Irrigation Department in respect of paragraphs 
No.4.1,42,43,4.4, 4.5, 4.6 and 3.2 of the Report 

of Comptroller and Auditor Genera) of India for the 
year.1990-91 (Civil). 

Resumptien of oral examination of the representatives of the 
Irrigation Department in respect of paragraphs No, वे, 1. 4.1.7, 
4.1.8, 4.51:9, 4.1.10.1, 4.1.10.3 and 4.1.10.5 of the Report 
of Complroller and Auditor General of India for पिट year 
1991-21 (Civil). 

Resumption of eral examination of the representatives of the 
PW.D. (B&R) in respect of paragraphs No. 4.5.2, 4.5.3, 
4.5.4, 4.5.5, 4.5.6 and 4.5.7 of the Report of Comptroller 
and Auditor Generat of India for the year 1992-93 (Civil). 

Resumption of oral examination of the representatives of the 
Public Health Department in respect of parapraphs No. 4.13, 
4.14,4.15, जाएं 4.16 of the Report of Comptroller and Auditor 
General of India for the year 1990-91 (Civil). 

No business could फिट transacted for want of quorm. 

No business could be tramszcted for want of quorun. 

(i)  Consideration of papers placed before the Committee, 

(i)  The Comumittee devided to hold its meetings on 154, 
and 2nd February, 1996 at Faridabad in regard to 
discuss घाट paragraphs of the Report of Comptroller 
and Auditor General of India for the years 1990-91 
and 1991-97 (Revenue Receipts)relating to the Excise 

and Taxation Department. . 

(i}  Consideration ol papers placed before the Committee, 

(if}  Oral cxamination of the representatives of the 
Agriculture Department in respect of paragraphs No. 
7.1 ofthe Repart of Comptroller and Auditor General 
of India लि the year 1990-91 (Civil 33.1,3.1.2,3.1.6, 
LI 2 & &T af the Banart लकी Cameteatlon and 

i 
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. 80, 29th Jamary, 1996 

81, 30th January, 1996 

82, 15 I'ebruary, 1996 

23. 2nd February, 1996 

घन 84, SthFebruary, 1996 . 

85. 6thFebruary, 1996 

5 

Auditor General of India for the year 1991-92 (Civil). 

() Consideration of papers placed befors the Comumittce. 

{ii)  Resumption oforal examination of the representatives 
" ofthe Education Department in respect of paragraphs 

No. 6.2.4 of the Report of Comptroller and Auditor 
Genera) of India for the year 1992-93 (Civil), 3.2.5, 

328, 3217, 33.34,35and 53 of 

the Report of Comptreller and Auditor General of 

India for the year 1991-92 (Civil). 

{ii)  Resumption oforal axamination of the representatives 
of the Health Department in respoct of paragraphs No. 
3.8 and 5.2 ofthe Report of Comptroller and Auditor 
General of India for the year 1991-92 (Civil)} and 
1.5 and 5.7 of the Repori of Comptroller and Auditor 
General of India for the year 1990-91 (Revenue 
Receipts). 

(i}  Consideration of papers placed before the Committee. 

(i)  Oral examination of the representatives of the Social 
Wellare Department in respect of paragraphs No. 3.10 

and 3.11 of the Repart of Comptroller and Auditor 
General of India for the year 1991-92 (Civil), 3.3 of 
the Report of Comptroller and Auditor General of 

India for the year 1992-93 (Civil) 

(i}  On the request of the Departmental representatives 
the oral examination एव the Labour and Employment 
Departmeut was pastponed by the Committes. 

The Committec discussed paragraphs Ne. 1.3, 1.4, 1.5, 1.8, 
2.1,2.26;2.2.13{IV),2.2.14(}, 2.2.16,2.3.6,2.3.7(ii}, 2.3.8 

(0, G, हक, (iv), (), (vi), (वां) & (कफ, 2.3.9 (५, (i), (iiD) 

(V). (i), (vil}, 2.3.10, 23.1 1070, (0 & (v), 2.3.12(i) & (i), 
2.5, 2.5, 2.7(vi), 2.14(i), 4.1, 4.2.12(b), 4.2.13, 4.2.13 
42,17, 4.2.19(1), 4.2.22 and 4.2.23 of the Report of 
Comgptroller and Auditor General of India for the year 1950- 
91 (Revenue Receipts) relating to Excise and Taxation 
Department. ह 

The Commitiee discussed paragraphs No. 1.3, 1.4, 1.4(), 

(i) & (iti), 1.5,2.1,2.2, 2.3 () (i) & 0. 2.3(e), 2.9(8), 2.7, 

2.10(b) (i), 21100 & i) and 4.1 of the Report of Comptrolter 
and Auditor Genera! of India for the year 1991.92 (Revenue 
Recaipts) relating to Excise and Taxation Department. 

(i) Consideration of papers placed befors the Committee. 

(i)  Oral examination of the representatives ofthe Finance 
Department alongwith concemed Departments in 
respect of paragraphs No, 2.4 of the Reports of 

* Comptraller and Auditor General of India लि the years 
1990-91 and 1991-92 (Civil) 

Resumption of oral examination of the representatives of the 

Finance Department alengwith concerned Departments in 

respect of paragraph No, 2.4 of the Reports of Comptroller 

and Auditor General of India for the years 1990-91 and 1991- 
छा -
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12th February, 1996. The Comumittee drafted and finalised its 41st Report on the 
Appropriation AccountsFinance Aeccounts of Haryana Govt, 
for the years 1990-91and 1991-92. 

The Committee drafted a part of 42nd Repont of the Public 
Accounts Comumittee on the Reporis of the Comptroller and 
Auditor General of Indiaforthe year ended 315t March, 1991, 

1992 and 1993 (Civil and Revenue Receipts). 

The Corrritiee drafted a part of 42nd Report of the Public 
Accounts Committec on the Reports of the Comptroller and 
Auditor General of India far the year ended 3 1st March, 1991, 

1992 and 1993 {Civil and Revenue Receipts). 

() Confirmation of Proceedings. 

(it}  The Comumitice drafted a part of 42nd Report of the 
Public Acgounts Committee on the Reports of the 
Comptraller and Auditor General of India for the year 

ended 3 1st March, 1991, 1952 and 1993 (Civil and 

Revenue Receipts). 

(iy Ceonfirmation of Proceedings. 

iy The Commities finalised ils 42nd Report on the 
" Reports of the Complrolter and Auditor General of 

India forthe year ended 31st March, 1991, 1992 and 

1993 (Civil and Revenue Receipls). 

Meetings held मां places other than Chandigarh, 

The Committee held meetings at places outside Chandigarh as per detailed 

‘Dharamshala (Macleodganj) (H.P) I7th & 18th May, 1995, 

86.. 

87.  13th Fcbruary, 1996 

88 15th February, 1996 

89, . 20th February, 1996 

90. 215 February, 1996 

below :- 

I 

(St. No. 6 & 7) 

2. Shimla (ELP) 

3, " Panipat and Faridabad. 
© (8r. No. 47, 48 & वे 

Panipat, Faridabad and Hisar, 
(Sr. No. 62, 63 & 64) . 

4, 

! 5, 

S 

(Sr. No. 22 & 23) 

] "F._an"d‘abad‘._ 

(Sr. No. 82 & 83) 

New Delhi 
(8r. No. 89 &'90) * 

6th & 7th July, 1995. 

का, 120 & 13th October, 1995. 

25th and 30th November and 151 
December, 1995, 

15 सात 2nd Febrmary, 1996. 

20th and 21st February, 1996. 

LT - - 

- 

- 

LI
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Reports Presented 

Under rule 223 of the Rules of Procedure and Conduct of Business in the 
Haryana legislative Assembly, the 41st Report of Public Accounts Committee on 
the Appropriation Accounts/Finance Accounts of the Haryana Government for 
the years 1990-91 and 1991-1992 and 42nd Report of Public Accounts Contmittee 
on the Reports of फिट Comptroller and Auditor General of India for the years 
ended 31st March, 1991, 1992 and 1993 (Civil and Revenue Receipts) were 
presented to the house on 7th and 8th March 1996 respectively. 

Proceedings 

A record of the proceedings of the meetings of the committee has been 
kept in the Haryana Vidhan Sabhd Secretariat,
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. «२... . COMMITTEE ON PUBLIC UNDERTAKINGS 

_ _:‘-'T"'.-_he Cho",_nmu"h"nee for the year 1995-96 was nominated by the Hon’ble Speaker * 

in.pursuance to,the motion moved and pagsed by the Haryana Vidhan Sabha in its 

sittings held on 7th March, 1995 authorising him to nominate the members of the 

Committee on Public Undertakings for the year 1995-96 which was notified vide 

Haryana Vidhan Sabha Secretariat Notification No. 1-CPU/1995-96/26, dated 24th 

April, 1995, 

2. The Committee fixed/held 8 total number of 38 meetings during the period 

under review, The names of Members and number of meetings attended each of 

the Member are shown in the following table :- 

छा, Name of member Number of Mectins 
No. ) attended 

1. डा Mapi Ram Keharwala 19 

2. Shri Sher Shingh 3 

3.  Shri Chander Mohan Nil 4 

4, Shri Pir Chand 13 

5. आएं Brj Anand 12 

*6,  Shri Surat Bhand Kajal 19 

**7  Shr Balwant Singh 22 

8. Shri Karan Singh Dalal 22 

9. Shri Kitab Singh malik ’ 25 

#*#](), Shri Azmal Khan 4 

*s%x]]. Shri Attar Singh 1 
प्र 
कमी 

* Resigned from the Membership of Haryana Vidlian Sabha which 
- was accepted w.e.f, 2nd November, 1995. 

कक Resigned from the Membership of Haryana Vidhan Sabha which R 
was accepted w.e.f. 2nd November, 1995. 

¥ Nominated with effect from 10th November, 1995, 

s Nominaterd with affect fram 10th Novemhear 1995



3.  Meetings held and business transacted. 
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. The details showing datcs of meetings held, the number of members present 
and the business transacted at each meeting, are given in the following table :- 

Sr. 

No. 

“ Dafe of 
* meeting 

Number of 
‘Members 

present 

Business transacted 

2 4 

1. 

2 

तन
 

3. 

4, 

N 6. 

5 

. 30th May, 1995 

+ 

&th June, 1995 

Tth Juns, 1995 

. 

13tk June, 1995 

* 14th June, 1995 

20th June, 1995, ... . 

215t June,.1995. 

-+ 

6 

. 

" 2 .- Nobusiness was transacted for want of quornum. 

1. 

1 

() Addressbythe Joint Seéretary on behalfofthe Hon'blz 
Speaker, Chairman of the Commitiee, Accountant 
Genetal-Haryana and Special Secretary, Finance 
Diepastment, about the scope and funciion of the 

Committee. 

Chalking out the programme of work. 

(i) Consideration of papers placed before the Commiiftee. 

Oral examination of the representatives of Industries 
Department in regard to the implementation of 
recommendationsfobservations conlained in various 
reports of the Cemmittee conccrning various 
Corporations. 

hY 

Oral examination: of the representatives of the Mines 
and Geology Department in regard 40 the 

implementation of recommendations/chservations 

conlained in varisus reports of the Committee 
comcerming the Haryana Minerals Limited. 

Oral examination of the representatives of Agriculture 

Department in repard to the implementation of 
recommendations/observations contained in various reports 
of the Committee conceming various Corporations. 

{) Ol examination of the representalives of Irrigation 
& Power Departmen! in repard to the implamentation 
of recommendations/observations ‘contained in 

- various reports of the Committee concerning Haryana 
- State Electricity Board, Haryana State Minor 

Irrigation and Tubewells Corporation. 

(i) Oral examination ef the reprasentatives of Dairy 
Development Department in regard to the 
implementation एव recommendations/observations 
contained in various reports of the Committee 

) can_oerm‘ngHm'ya.n_‘a Dairy Development Corporation. 

Oral examination ए the representatives एव Tourism 
- Depaniment in regard to the implementation of 

. - recommendations/observations contained in various 
reports एव the Committee concerning Haryana 

'T_'ourm" Corporation. ’ 

. ६ 

- No business was transacted for want of quonzm. 

No businkss was transacted for want of quorum.
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8. 

9. 

10. 

11. 

12. 

I3. 

14. 

15, 

27th June, 1995 

28tk June, 1995 

4th July, 1995 

5th July, 1995 

11th July, 1995 

12th July, 1395 

18th July, 1595 

15tk July, 1995 - 

(i) Oral examination of the representatives of 
Cooperation Department in regard to the 
implementation of recommendations/observations 
contained in various reports of the Committee 
concerning various Corporations. 

(ii}  Oral examination of the representatives of Electronics 

Department in regard to the implementation of 
recommendalions/observations contained in various 
reports of the Committee concerning Haryana 

Televiston Limited. 

{i}  Censideration of papers placed before the Committee. 

(i1}  Scrutiny of the replies received in regard to the 
implementations of recommendations/observations 
conizined in 11th, 20th and 22nd Reports of the 
Committee relating 1o घाट Haryana Housing Board. 

(iti} Decided to undertake study tour 10 the States एड 
" Arunachal Pradesh, Tripura and Andaman & Nicobar 

Islands from 3rd August to 17dh August, 1995, 

(i) Scrutiny of the replics received in regard to the 
implementations of recomendations/observalions 
contained in 11th and 22nd Reports of the (फाइट 

relating to the Haryana State Cooperative Supply & 
Marketing Federation. 

{it) Re-scheduled programme of siudy tour and decided 

to visit the States of Arunachal Pradesh, Assam and 
Union Territory of Andaman & Nicobar Istands w.e.f. 
18th August, 1995. 

Scrutiny of the replies received in regard to the 
implementation of recommendations/obscrvations contained 
in 11th Report of the Committee relating to Haryana State 
Coaoperative Devclopment Federation Ltd. 

() Scrutiny of the replies received in regard to the 
implementation of recornmendations/observations 
contained in the 22nd & 251h Reports of the 
Committce relating 10 Kurukshetra Development 
Board. 

(ii)  Re-scheduled programme of stdy tour and decided 
to visit the States of Arunachal Pradesh, Tripura and 
Manipur. 

Scrutiny of the replies received in regard to the 

implementation of recommendations/observations contained 
in 22nd & 35th Reports of the Committes relating to the 
Haryana Dairy Devalopment Corporation. 

Scrutiny of the replies reccived in regard to the 
implementation of recommendations/observations contained 
in the 10th Report of Public Accounts Committee, 27th & 
36th Reports of चाह Cormitice relating (0 Haryana State 
Industrial Development Corporation. 

o busincss was transacted for want of quorum. 
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16.  25th July, 1925 Scrutiny of the replies received in regard to the 
inplementation of recommendations/observations contained 
in 19. Reports of the Committez refating to पीर Haryana 
State Small Industries & Export Corporation. 

17.  26th July, 1995 Scrutiny of the replies received in regard to the 
implementation of recommendations/abservations contained 
inthe 11th Repert of Public Accounts Comnittee relating to 
the Haryana State Small Industries & Export Corporation. 

15.  1st August, 1995 No business was transacted for want of quorum. 

19.  2nd August, 1995 Scrutiny of the replies received in regard to the 
implementation of recommendations/observations contained 
in the 7th Repons of Public Accounts Committee and 35th 
Report of the Corumintee on Public Undertaking relating (0 

the Haryana Sate Small Industrics & Export Corporation 
Linited. 

20. 8th August, 1995 (i) Oral examination of the represematives of Industries 
Dicpartmcat in respect of paragraph No, 4.1.1 of the 

Report of the Comptroller and Auditor General of 
india लि the year 1991-92 (Commercial) refating to 
the Haryana State industrial Development 
Corporation. 

(i) Oral examination of the representatives of 
Industries Department in regard (0 the implementation 
of recommendations/obscrvations containad inthe 7th 
Report of the Public Accounts Committee and 35th 
report of committee on Public Undertakings 
concerning Haryana State Sinall Industries and Export 
Corporalion Limited. 

21.  Sth August, 1995 (i}  Oral examinaiion ofthe representatives of Agriculture 
Department in respect of paragraph No, 4.7.1 of the 

. Report of the Comptroller and Auditor General of 

India for the year 1991-92 (Commercial) relating to 
the Haryana Warchousing Corporation. 

n (i) Consideration of papers placed before the Committes. 

(iii)  Decided to postpone पिच sludy tour of other States. 

22.  16th August, 1995 (i)  Comsideration of papers placed before the Committee. 

(i)  Oral examination of the representatives of housing 
ही depariment in regard to the implementation of 

recommendntions/observations contained in 
paragraphs No. 2.5.7 to 10 of i1th Report and 

paragraph no. 14 of 20th Report of फिट Committee 

relating to the haryana housing Board. 

23, 2200 August, 1995 (i) Consideration of papers placed before the Comemittee. 

(i) Scrutiny of the replies received in regard to the 
implementation of recommendations/observations 
cantained in Sth & 33rd Reports of the Committee एप 
Public Undertakings आएं 10th Report of the 
Committee an Public Accounts relating to Haryana 
Harijan Kalyan Nigam
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. 24. 

- * 25, 

26, 

27, 

28, 

30. 

31 

जे, 

29th August, 1995 

30th August, 1995 

31st Aagust, 1995 

s odT 

4th September, 1995 

['7th Qawber, 1995 

26th October, 1995 

15th December, 1995 

9th Tanuery, 1996 

10th January, 19965 . 

17th Jonuery, 1996 © 

{i) Consideration of paper placed before the Committee. 

(i)  Scrutiny of the replies received in regard to फिट 
" implementation of recommendations/observations 

contained in the 18th Reports of the Committee 
relating to Haryana Harijan Kalyan Nigam. 

(i) Framing of questionnaire and informal discussion 
about the matter relating to an on-the-spol study of 
Haryana Housing Board Colonics 

(i)  On-the-spol study of the Housing Board Colonies, 
Baldev Nagar Camp. Ambala City, Shahbad and 
Karnal, 

(i) On-the spot study of Housiog Board Colanies 
Gurgaon and Palwal. 

(i)  Review of the discussion he;d during the on-the-spot 
study tour of Haryana Housing Board Colonies. 

No business was transacted for want of quorum. 

Scrutiny of the replies reecived in regard 10 the 
implementation of reccommendations/observations contained 
पा pasagraph No. 7 of the 2nd Reports of the Committce 
relating to the General Working of Haryans Financial 
Corporation, 

No business was transacted for want of quorum. 

No business was transacted for want of quarum, 

(i} Condolence resofution regarding the tragic demise of 
unaccounted number of persons who died in fire 
wragedy in mandi Dabwali. 

(i)  Consideration of papers placed before the Committee. 

(iii)  Oral examination of the representatives of Iirigation 
and Power Department in respect of Paragraphs No, 
46.1,4.6.2, 46.3, and 4.6.4 of फिट Repart of the 

«  Comptroller and Auditor General of India लि the year 
1991.92 (Commercial) refating to Haryana State 
Electricity Board. 

Oral examination of the representatives of Imrigation and 
Power Department in respect of Paragraphs No. 4.6.5, 4.6.7 
4.6.9, and 4.6.10 of the Report of the Comptroller and Auditor 
General of India for the year 1991,92 (Commercial}relating 
to Haryana State Elcctricity Board, 

" 40ral examinalion of the representatives एव industries 
Depariment in respect of paragraphs No. 4.2.1 and 4.2.2 of 
फिट Report of the Compirolier and Auditor General of 10014 
for the year 1991-92 (Commercial) relating to Haryana 

.. Brewertes Ltd, 

) _ Consideration of papers placed before the Committee. 

(i}  Omlexamination of the representatives of Agriculture 
Department in respect of paragraph No. 4.5.1, of the 
Report of the Comptroller and Auditor General of 
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India for the year 1991.92 (Commercial) relating to 
Haryana Land Reclamation Development 
Corporation, 

(iii)  Oral examination of the representatives of Mines and 
Geology Department in respect of paragraphe No. 4.3, 
of the Reportofthe Comptroller and Anditor General 
of India for the year 1991.92 (Commereial) relating 
10 Haryana Minerals Limitad. 

35. 30th January, 19985, ra No business was transacted for want of quorum., 

36. 6th February, 1996 ! No business was transacied for want of quorum, 

37, 13th February, 1996 1 No business was transacted दि want of quanum:. 

38. I19hFebmary, 1996 4 () Consideration of papers placed beforethe Committoe, 
(ii)  Confinmation of proceedings. 

(iii)  The committec finalised its 46th R‘epurt onthe Report 
’ of the Comptroller and Anditor General of India for 

the year 199192 (Commercial). 

4, M'eetings held at places other than Chandigarh/Haryana. 

1. New Delhi (50. No. 24) 31 August, 1995, 

5. Meetings/on-the-spot study tour undertaken outside Chandiigarh at 
different places in the State. ‘ 

) Housing Board Colonies at Baldev Nagar Camp, Ambala City, 
Shahbad and Karnal on 30th august, 19895, 

@i Housing Board Colonies Gurgaon and Palwal. 

6. Presentation of Report :- 

40th Report of the Committec on the Report of the Comptroller and 
Auditor General of India for the year 1921-92 (Commetcial} was presented to the 
house. .
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COMMITTEE ON ESTIMATES 
The Committee on Estimates for फिट year 1995-96 consisting of nine 

merbers was nominated by the Speaker, on having been authorised by a motion 
moved and passed एक the Haryana Vidhan Sabha in its sitting held on the 7th 
March, 1995 and notified vide Haryana Vidhan Sabha Secretariat Notification 
No. EC-1/1995-96/29 dated 25th April, 1995, 

2. Shri Suraj Mal, M.L.A. was appointed as Chairman of the Committes. 

3. The Committee fixed/held a total number of 49 sittings during the period 
under review, out of which, in seven sittings no business was transacted for want 

of quorum, 

4. The Names of Members and number of meetings attended by each of 
them are shown in the table given below :- 

Sr. Name of Member Nurnber of sittings 
No. attended 

1. Shri Suraj Mal " 34 

2.  Mohd. Aslam Khan 04 

3. ShriHari Singh Nalwa 33 

4. Dr. Om Parkash Sharma TNl 

5. Shri Lehri Singh 07 

6.  Shri Dharam Pat Singh 11 

*7.  Shri Ram Kumar Katwal 25 

*+8.  Shri Daryao Singh - 27 

9.  Shri Attar Singh 20 

***10.  Shri Chattar Singh Chauhan 10 

##%]1]. Shn Sugjit Kumar 05 

- Resignation from Assembly constituency accepied vide Haryana Vidhan Sabha Sccretariat 
Notificafion No. HVS-LA-118-95/53 dated 2nd November, 1995. 

कै Resignation from Assembly constiluency accepted vide Haryana Vidhan Sabka Secretariat 
Notification No. HVS-LA-110-95/55 dated 2Znd November, 1995, 

Eas S/8hri Chattar Singh Chauhan and Surjit Kumar, M.L.As. were nominated as Member of the 
Committes with effect from 10th November, 1995 for the remaining period of the year 1995-96 
against the casunf vacancies in the Committos. 

T
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MEETINGS HELD AND BUSINESS TRANSACTED 

5. The dates of meetings, the number of members present and the business 

transacied at each meeting are given below :- 

डा. Date of Number of Business transacted 
No. meeling Members present 

| 2 3 4 

1. 4th May, 1995 .5 (i Consideration of papers placed before the Committee. 

(i)  The Deputy Secretary, Haryana Vidhan Sabha 
cexplained the scope and functions of the Commitrea 
एव Estimates to the Memlwrs, 

(i} Condolence Resolution i respect of Shri Morarji 
Desai, former Prime Minister of India. 

2. 9th May, 1995 3 The Committee selected Public Health; Hospitality 
‘Organisation; and Excise & Taxation Departments for 

senutiny/eral examination of the budget estimates लि the year 
1995-96 of those Departments. 

3. l6th May, 1995 6 (i) Censideration of papers placed before the Committec, 

(ii)  Oral cxamination of the representatives of the Secial 
Welfare Department for non-supply of Government 
replies regarding implementation of outstanding 
recomumendations/abservations contained in various 

“paragraphs of the 23rd Report of the Commitiee for 
the year 1990-91 relating to the said Department. 

(i)  Oral examination of the representatives of the Town 
and Country Planning Department regarding 
implementation of outstanding recommendations/ 
observations contained in paragraph No. 27 of the 
20th Report of the Committee for the year 1987-88 
relating to the said Department. 

4, 23rd May, 1995 2 No business was transacted for want of quorum. 

5.  30th May, 1995 4 (i) Censideration of papers placed before the Commitiee. 

(ii)  Oral examination of the representatives of the Social 
Welfare Department regarding implementation of 
outstandimg recormendations/observations contained 

* in various parzgraphs of the 23rd Report of the 

Committee for the year 1990-91relating to the said 
Department. 

6.  6th June, 1995 & Scrutiny of replies received from the Government regarding 
the implementations of the outstanding recommendations/ 
observations contained in various paragraphs of the 22nd 
Report ofthe Committee for the year 1989-90 relating to the 
Animal Husbandry Department. 

7. L3th June, 1995 4 (i} Consideration of papers placed before the Committee. 

(ii) = Decision to postpons the oral examination of the 
representatives एव the Forests Department regarding 
the implementation of outstanding recommendations/ 
observations contained in various paragraphs of the
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3 

9 

10. 

11. 

12. 

13, 

14, 

15, 

16. 

20th June, 1995 

27th June, 1995 

4th July, 1995 

11th July, 1995 

18th July, 1995 

20th July, 1995. 

(at Suaraj Kund, Faridabad), 

23rd July, 1995 

(a1 Panchkula) 

25th July, 1995 

LT 

15 Auiguist1595, 

24th Report of the Committee for the year 1991-92 
relating to the said Department. 

2 No business was transacted for want of quorum. 

5 @ 

(i) 

(i) 

{iii) 

4 ar 

i) 

Consideralion of papers placed before the Committze, 

Scrutiny of replics received from the Government 
regarding the implementation of the outstanding 
recommendations/observations contained in various 
paragraphs of पाठ 24th Report of the Committce for 
the year 1991-92 relating to the Ferests Department. 

Consideration of papers placed before the Commitiee. 

Decision to postpone the oral examination of the 
representatives of Lhe Imigation Department regarding 

the implementation of the outstanding observations/ 
recommendations contained in varjous paragraphs of 
the 25th report of the Commitiee for चाट year 
1992-93 relating to the said Department, 

Decisionto undertake its on-the-spot study/inspection 
of the Tourist Complexes in the State commenging 
from 11-7-95, 

Scrutiny of replies reoeived from the Government 
regarding फिर implementation of the outstanding 

ohservations/recommendations conlained in various 
paragraphs of the 21st Report of the Commitiee for 
the year 1988-89 relating to Tourism Department. 

Senutiny of Budget Estimates for 1995-96 relating to 
the P.W, {Puhlic Health) Depariment. 

Reviewal of on-the-spot study/inspection of the 
Taurist Complexes and to undertake the same from 
128.7-19935., 

Serutiny of Budpet Estimates for the year 1995-96 
relating to the PW. (Public Health) Department. 

The Committee proceeded on its studyt"'o’ur of Tourist 
Complexes in the State, 

4 Reviewa! of discussion held during on-the -spot study/ 
inspection of the Commitiee to the Tourist Complexes at 
Ambala and Panipat Districts. 

2 No business was transacted for want of quorum. 

4 (i)  Scrutiny of Budget Estimates लि the year 1995-06 
" " relating to the PW, (Public Health) Department. 

” (ii)  Panly framing/approval of the questionnaire on the 
Budgel Estimates for the year 1995-96 of P W.(Public 
Hecalth) Departient, 

Wt 5 o 7())  Consideration of papers placed before the Committee, 

; रु ;. Decision to postpone the aral examination of the 

Tepresentatives of the Forests Department regarding 
tha imnlamentation af mitdandine ahcarvatinnef 
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recommendations centained in various paragraphs 
of the 24th report of the Committes for the year ~ 
1991-92 refating to the said Department. 

Framing/finalisation of remaining questionnaire on 

the Budget Estimates for the year 1995-96 relating to 
the PW. (Public Health) Depastment. 

Consideration of papers placed before the Committze. 

Oral examination of the representatives of the 
Imrigation Department regarding the implementation- 
of outstanding cobservations/recommendations 
contained in various paragraphs of the 25th Repoit 
of the Committee for the year 1992-93 relating tathe 
said Departmen. 

Deciston to undertake its on-the-spot study tour of 
the various Minors/distributorics in the State from 
22nd August, 1995, 

Consideration of papers placed before the Commitiee. 

Scrutiny of replies received from the Government 
regarding the implementation of outstanding 
observations/recommendations centained in various 

paragraphs of the 24th Report of the Commitiee for 
the year 1921-92 relating to the Forests Depariment. 

Comsideration of papers placed before the Corrpnitiee. 

Decision 10 postpone the oral examination of the 
representatives of the Forests Department regarding 

the implementation of outstanding observations/ 
recommendations containad in various paragraphs of 
the 24th report of the Comuritiee for the year 
1991-92 relating to the said Depastment. 

The Commitice proceeded on-the-spot study tour of 
various Irmigation Works in the State from 22.8.95 10 
25895 . 

The Committee reviewed the discussion held and proceedings 
made during its on-the-spot study tour of Canal, Minors, 
Distritutories in the State, undertaken by the Committes, 

Consideration of papers placed before फिट Committee. 

Decision to postpane the oral examination of the 
reptesentatives of the Transport Department regarding 
the implementation of outstanding observations/ 
recomumendations contained in warious paragraphs of 
the 27th Report of the Committee for the year 
1994-95 refating (0 the said Department. 

Oral examination of the representatives of the Co- 
operation Department for non supply of Government 
replics regarding implementation of the outstanding 
obscrvations/recommendations contained in various 
paragraphs of the 27th Repaort of the Commitise for 
the year 1994-95 relating to पिंड said Department.



1 2 ' 3 4 

22.  5th Sept.,1995 3 Condolence resolution regarding the death of Shri Beant 
Singh, Chief Minister of Punjab. 

23, 12th Scpt, 1995 3 पं] 

24, बी एज, 1995 4 () 

25, HihOx, 1995 5 ® 

26. 170 एटा. 1995 4 ) 

27... 26th O, 1995 5 [0} 

Comsideration of papers placed before the Committee. 

Decision to  postpone the oral examination of the 
representatives ofthe Irrigation Department regarding 

+ the implementation of oulstanding observations/ 

recorammendations contained in various pasagraphs of 
the 25th report of the Committee for the year 1992 
93 relating to the said Diepartment. 

Consideration ef papers placed hefore the Comntitiee, 

The Committce scrutinised the Budget Estimates for 
the year 1995-96 relating to the Excise & Taxation 
Dicpartment. 

Partly framing/approval of the questionnaire on the 
Budget Estimates for the year 1995-96 relating tothe 
Excise & Taxation Department. 

Decision to undertake onethe-spot study four of 
vatious Co-operative Sugar Mills from 26th October, 
1995 10 28th October, 1995, ) 

"Consideration of| p‘apcrs placed before the Commitise, 

Drafting/ finalising फट questionnaire on the Budpet 
Estimates लि the year 1995-96 relating to the Excise 
& Taxation Department. 

Oral examination of the representatives of Forests 
Department reghiding implementation of outstanding 
observations/reconunendations contained in various 
parapraphs of the 24th Report of the Committes for 
फिट year 1991-92 relating to the said Department. 

Reviewal of an-the-spot sturdy tour programme of the 
Committes of Co-operative institutions. 

Comsidoration of ppers placed before the Committee. 

Oral examination of फिट representatives of Co- 
operation Department regarding implementation of 
outstanding ohservations/recommendations cortained 
in various paragraphs of the 27th Report of the 
Committee for the year 1994-95 rclating to the said 

Department, 

Decision to undertake on-the-spot study tour of Co- 
operative Sugar Mils at Panipat, Palwal and Rohtak 
from 26th October, 1995 to 28th October, 1995, 

Consideration of papers placed beforethe Committoe, 

Serutiny of replies reoeived fom the Government 
regarding फिट implementation of the outstanding 
abservations/recommendations contzined in various 
paragraphs of the 27th Report of the Committee for 
the year 1994-95 relating to फिट Transport 
Department, 
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Bth एल. 1995 
(7 Rohtak) 

Hst Oct, 1995 

&h Nov, 1995 

13tk Nov, 1995 

2 =t Nov,, 1995 

उन Nov., 1995 

5t Dec., 1995 

(iii}y The Committee proceeded on tour to various Co- 
operative Sugar Mills in the State, 

Reviewal of Minutes of orv-the-spot study tour of Sugar Milis 
underlaken by the Committes from 26th October, 1995 to 
28th October, 1995, 

" i} Consideration of papers placed before the Commitiee. 

(i) Resumptionoforal examination of the representatives 
- ‘of the Cooperation Department regarding 

tmplementation of outstanding cobservations/ 
recomunendations contained in various paragraphs of 

the 27th Report of the Committee for the year 
1594-95 relating to the said Department, 

Scrutiny of Government replies regarding implementation 
of outstanding ebservations/recommendations contained in 
various paragraphs of the 27th Report of the Committee for 
the year 1994-95 relating to चाह Transport Depattment. 

{i)  Consideration of papers placed before the Committee. 

()  Serutiny of Governmeni replies regarding 
implementation of outstanding observations/ 
recommendations contained हा various paragraphs of 
the 18th Report of the Committee दि the year 
1985-86 relating to the Industries Department. 

(i)  Scrutiny of Government repliés to the questionnaire 
" ofthe Committee on the Budget Estimates for the year 

1995-96 of BW. (Public Health) Department 

(iv)  Consideration of matters regarding nou-supply of 
' information by the Irrigation Department. 

(v) Confirmation of procecdings/Minutes. 

(i) Corsideration of papers placed before the Committes. 

(i}  Oral examination of the represcntatives of the PW. 
(Public Health) Department in respect of the ques- 
tiomnaire of the Commitiee on the Budget Estimates 
of the said Department for the year 1995-96. 

Resumption of oral examination of the Coovperation 
Department regarding implementation of outstanding 
observations/recommendations contained in the various 
paragraphs of the 27ih Report of the Comnittee for the year - 
1994-95 relating to the said Department. 

(i}  Consideration of papers placed before the Commitiee. 

(i) Decision to postpone the oral examination of the 
representatives ofthe EW. (Public Health) Departrnent 
in respect of the questionnaire of the Committes एव 
the Budget Estimates for the year 1995-96 relating to 
the said Department, 4 

(ifi)  Secrutiny of replies received from the Government 
regarding implementation of the outstanding 

. observations/recommendations cofitained in various
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6. 19th Dec, 1995 3 
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3% 27th Dec, 1995 3 

39. 2ndIan, 1996 3 
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(i) 

Q) 

(i) 

paragraphs of एड 27(h Report of the Comtruttee for 
the year 1994-95 relating to the Tramsport 
Deparntment. 

Decisicn (0 undertake on-the-spot study tour of 
various Works/schemes of the Transport Department 

from 20th Dacember, 1995, 

Corsideration of papers placed before the Committee. 

Decision taken 10 postpone the orat examination of 
the represcatatives of the PW. (Public Health) 
Department in respect of the questionnaire of the 
Committee on the Budpet Estimates लि the year 
199596 relating to the said Department. 

Consideration of pzpers placed before the Commitice. 

Oral examination of the representatives of the 
Transport Department regarding implementation of 
the cutstanding observations/recommendaiions 

contained in the various paragraphs of the 27ih Report 
ए the Committee for the year 1994-95 rclating to the 
said Department. 

Reviewed the discusstons/Minutes of its an-the-spot study 
tour of various Transport Works/Diepots ete. in the State from 
20५ Dec, to 22nd Dec., 1995. 

Condolence resolution regarding fire trapedy in Town hMand: 
Dabwsli of Disirict Sirsa on 23rd Dec., 1995, 

® 
() 

एफ 

Corsideration of papers placed before the Committes, 

Resumption of एवं examination of representatives of 
the एक. (Public Health) Depattment in respect of the 
questionnaire of the Comumittee on the Budget 

Estimates of the Department लि the year 1995-06, 

Decision toundertake on the spat study tour of various 
Water Works/Schemes of the PW. (Public Health) 
Department from Sth January, 1996, 

Censideration of papers piaced before the Committze. 

.. Resumption एव oral examination of the दिखा, {Public 

-+ , Health) Depariment in respect of the questionmaire of 
the Committee on'the Budget Estimates of the said 

. ;«Department for the year 1995-96. 

The Commiittee proceeded on study tour ta various 
Water Works ता the State, B 

r .Reviewa! of the discussions/minutes of its on-the-spot study 
tour of various Works/Schemes of PW. (Public 

.= Health)Department undertaken by the Committee from Sth 
+ 7 January, 1996. 

"No busincss was transacted for want of quomm. 

i -'_N.“"__o‘b-usms'wastrnmadedfcrwmflofquom 

Fr R नें 44, =30th उप, 1996~ Hainp ४ R Corsideration of papers placed before the Committee, 
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45, 

46. 

47 

43. 

49, 

6th Feb., 1996 

131 Feb,, 1996 

26th. Fely, 1996 

a 

19th March, 1996 

26th March, 1996 
T, 
जी 

1 

Nil 

(i) 

(i) 

Confirmation of procccdm'gs.J‘ 

Condolence resolution regarding demise of Rao Bansi 
Singh, Minister-for Development and Panchayat, 

Haryana 

Consideration रण फआछंधा 15067! | Comimiitiee. 

Resumption of oral examination of the representatives 

of the Social Welfare Department regarding 
implementation of uutstandm{g‘ cbservation/ 
recommendation ¢ontained in paragraph No. 22 of 
the 23rd Report of the Committee for the year 1990- 
91 relating to the said Department. 

Resumption of oral examination of the ए 7, (Public 
Health) Department in respect of the questionnaire of 

the Committee on the Budget Estimates of the 
Department for the ycar 1995-96, 

Panily drafting and finalisalion of 28&th Report of the 
Committee for the Year 1995-96. 

Drafting/Finalisation of 2 8th Report of the Committee 
forthe year 1995-96. . 

Confirmation of proceedings. 

Oral examination of the representatives of the Finarce 
‘Department alongwith various Departments with 

regard to Supplementary Estimates for the year ]995- 

96 . 

The Committee drafizd and finalised its report on the 
supplimentary Estimates for the year 1995-96 

No business was transacted for want of quorim. 

No business was transacted for want of'qnoru-m
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6. During the period under review the Committee presented the following 

Reports to the House . : . 

Sr. Bywhom = Dateof ' Subject 

No. presented presentation 

1 2 3 4 

1. Chairman 27th Fcbruary, 1996 Report of the Committee on 

Estimates on the Supplementary 

Estimates for the year 1995-96. 

2. Chairman  7th March, 1996 Twenty-Eighth Report of the 

Committee on Bstimates for the year 

1995-96. 

Meetings held at-p\laccs other than Chandigarh 

7. The details of फिट meetings of the Commiitee held at places other than 

Chandigarh are given below : 

Sr. No. Date Place 

1. 20th July, 1995 (Sr. No. 13) Faridabad 

2. 23rd July, 1995 (Sr. No. 14) Panchkula 

3. 25th August, 1995.(Sr. No. 20) Bahadurgarh 

4.  28th October, 1995 (57. No. 28) Rohtak 

5. 22nd December, 1995 (57. No. 37) Gurgaon 

6. 120 January, 1996 (51. No. 41) Bhiwani 

A record of the proceedings of the meetings of the Committee has been 

kept in the Haryana Vidhan Sabhba Secretariat. 

Y
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COMMITTEE ON. THE WELFARE OF SCHEDULED CASTES AND 

SCHEDULED TRIBES * ' . 

The Committee on the Welfare of Schoduled Castés/Scheduled Tribes for 
the year 1995-96 was constituted as'a,r&s%a{to L}Eli' e ;l%xg.ygn passed by the Haryana 

Vidhan Sabha in its sitting held on*7th-March) 1995, auLs%ltho isin: mthe. ‘Hon’b(Ie 

Speaker to nominate the Members of the'Committee. Shri i S__,.'SA,V’. (5. 

was appointed as a Chairman of the Committee by the Hon’ble Speaker on 21st 

Apil, 1995, - - - 

The names of the members of the Commitice and number of mectings 

attended by each of them, out of the total number of 50 meetings (this number 

included 7th meetings when business,could not be transacted for want of quorum) 

held during the period under review, are given below - 

5. No. Name of Member - Number of 

meetings attended 

1 Shri Lehri Singh . 34 

2. . Shri Ram Raitan Nt 

3. . ShriPirChand. - 17 

4. Shri Suraj Mal , 7 - 

5. Shri Mohan Lal Pippal - 36 पल, 

6, " ShriJaiPal Singh Arya - 25 o 

नये, Shri Amar Singh Dhanday 21 

8. ShriKaran Singh Dalal 29 

9.  Shii Kitab Singh Malik | 36 

wex10.  ShriBrij Anand 11 

ककेकन 1], Smt. Janki Devi Mann 3 

* Shri Jai Pal Singh Arya, M.L.A., resigned from the Membership of the Haryana Legislative 

Assembly w.e.£, 20 November, 1995. 

* Shri Amar Singh Dhanday, M.LLA., resigned from the Membership of the Haryana Legislative 

Assembly wee.f. 2nd November, 1995. 

कक Shri Brij Anand was nominated Member of the Committee we.f. 10th November, 1995 for 

the year 1995-96, 

जैकेशेक झा... Janki Devi Mann, M.L.A., was nominated Member of the Commiftee w.e.f 10th 

November, 1995 for the year 1995-96.
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MEETINGS HELD AND BUSINESS TRANSACTED” 

The details showing dates of mestings, the number of members present 

-and the business transacted at each meeting are given below :- 

St 

No, 

Date of 
Meeting, 

Number of 

Members 

present 

‘Business transacted 

2 4 

L 

2. 

3 

4. 

5. 

Gth May, 1995 

17th May, 1996 

24th May, 1995 

31st May, 1995 

7th June, 1595 

(i) 

@i 

(i) 

(i) 

Welcome address to the Commiftee by the Under 

Secretary Haryana Vidhan Sabha, 

The comumitiee passed a condolence reseolution anthe 
sad demise of Shri Morar Ji Desai former Prime 

Minister of India. 

Consideration of the papers placed before the 

Commiitee, 

The Committee selected five departments/ 
Autonomous Bodies for examination in respect of 

reservation/tepresentation of SCs & 57. 

Consideration of the papers placed before the 
Committes. . 

Oral examination of the Financial Commissioner & 
Secretary to Govt, Haryana, Co-Operation 
Department in respect of non-supply of materiat 
regarding implementation of recommendations/ 
observations as contained in फिट 20th Repont of फिट 
Committee concerning the Co-operation Department. 

Oral examination of the Financial Comumnissioner & 
Secretary to Guvt., Haryana, Education Department 

in respect of non-supply एव material regarding 
implementation of recommendations/ebservations as 
contained in the 20th Report of the Commiitee 

concerming the Education Department. 

6 Oral examination ofthe Financial Commissioner & Secretary 
to Gowt., Haryana, Education Department in respect of 
implementation of recommendationsfobservations as 

contained in the 20th Report of the Committce conceming 
the Education Pepartment, 

(i) 

Consideration of lhe'papers placed before the 

Committee, 

Postpenment of the oral examination of Local Govi. 
Department as the Commissioner & Secretary to 
Govt., Haryana was busy in connection with the 

Conference, 

The Committee decided to undertake a study tour to 
the Union Temitory एव Andaman & Nikobar Islands 
and the states of Kerala खाएं Kamataka from 17th 
August, 1995, 

The committee also decided to cancel jtstour of Shimla fixed 
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1 2 ही 

6...  14thJune, 1995 

प.... Zlst June, 1995 

% 280 June, 1995 

9.  Sthuly, 1995 

10.  12th July, 1995 

11. 18thTuly, 1995 

12, 24th July, 1995 

13, उपज उपाए, 1995 

{ii) 

Consideration of the papers placed before the 
Committec. 

Postponernent of oral examination of the Financial 
Commissioner and Secretary to Gowt., Haryana, 

Irrigation and Power Department in respect of non- 

supply of material regarding implementations of 
recommendations/observations as contained in the 
26th Report of the Committee conceming the Haryana 
State Electricity Board. 

Seratiny of the material received from the Commissioner & 
Secretary to Govi., Haryana, Irrigation & Power Department 

in respect of implementations of recommendations/ 

-observations as contained inthe 201 Report of the Committee 
concerming the Haryana State Electeicity Board. 

@ 

o) 

(i 

@i 

(# 

(i) 

Consideration of the papers placed before the 
Committes. 

Oral examination of the representatives of the Home 
Department (Police) inrespect of non-supply of Govt, 
reply régarding implementation of recommendations/ 

chservations as contained in the 20th Repont of the 
.. Committee canceming the Home Department (Polics) 

The Comumittec decided to undertake a study tour to 
the States एव Kamataka , Kerafa and Union Tertitory 

of Andaman and Nicobar Islands from 22nd Aungust 
1o 4th S‘eptember. 1995, 

Consideration of the papers placed before the 
Committee. 

Oral examination of the representatives of the 
Industries Department 10 respect of implementation 
of recommendations/observations as conteined inthe 
20th Report of the Committee concerning the Haryana 
State Small Industries & Export Corporation Lid. 

Consideration of the papers placed before the 
Committee.. 

Oral exarpination of the representatives of the Town 
and Country Planning Department in respect of 
implemcentation of recommendations/obscrvations as 
contained in the 20th Report of the Commnittez 
concerning the Haryana Urban Development 

Authority. 

.. No business was transacted for-want of quorum. 

Consideration of the papers placed before the 
Committes, 

Postponement ofthe oral examination of the Finandial 
Cammissioner & Secretary to Govt., Haryana, 

Irrigation & Pawer Department, 

Oral examination of the Financtal Commissioner and 

Secretary to Govi,, Haryana, Imrigation & Power Department 
e _--»- -आ 2 Vaiawailas A न न वन न -नन-े- थी
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1 2 3 ’ 4 

observations 25 contained in the 20th Report of the Committes 
concerning the Haryana State Electricity Board. * 

14, का August, 1995 5 पी Consideration of the papers placed before the 

T Conunities. 

(i) ©  Oralexamination of the Commissioner and Secretary 
to Govt., Haryana, Local Govt Department in respect 
of non-supply of material regarding implementation 
of recornmendations/observations as contained in फिट 

20th Report of the Comimitice concerning the Haryana 

Local Bodies Department. 

{(iii)  Oral examination of the Commissioner and Secretary 
to Gowvt., Haryana, Environment Department in 

- respect of mon-supply of material regarding 

implementation of recommendations/observations as 
contained .in the 20th Report of the Committee 
concerning the Haryana State Board for the Prevention 
and Control of Water Pollution. 

{iv)  Oral examination of the Commissioner and Secretary 
to Govt., Haryana, Industrial Training and Vocational 
Education Department in respect of non-supply of 
material regarding implementation  of 

recommendations/observations as fontained in the 
20th Repon of the- Committee concemning the 

. Industrial Training and Vocational Education 

Department. 

(v) The Committee decided 10 pestpone its study tour 

which was to commence from 22nd Angust, 1995 to 
the States of Kerala, Kamataka and Union Territory 

N एव Andaman and Micobar [slands. 

[5. 16th August, 1995 6 (i) Ceonsideration of the papers placed before the 
i Committee. 

(i)  Oral examination of the Commissionar and Secretary 
to Govt,, Haryana, Environment Department in 

respect of material segarding implementation of 
recommendations/observations as contained in the 
2{th Repert ol the Comnuttee conceming the Haryana 

State Board for the Prevention and Control of Water 
Follution. ~ 

v (i)  Oral examination ef1the Commissioner and Secretary 
to Govt., Haryana, Industsial Training and Vocaticnal 

- Education Department in respect of material regarding 

implementation ef recommendations/observations as 
contained का the 201५ Report of the Committee 

concerning the Industrial Training and Vocational 
Education Departmeat. 

16.  23rd August, 1995 4 (i) Consideration of the papers placed before the 
Conunittes, 

~ i (i} Postponement एवं oral examinatien of the Financial 
Commissioner & Secretary to Govt, Haryana, Home 
Departnent (Police). 
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17. 290 Avgust, 1995 (i} Consideration of the papers placed before the 

- Committee. 

(i) Resumption of the oral examination of the 
Commissioner & Secrctary to Govt.,, Haryana,, 
Industrial Training and Vocational Education 
Department in respect of material regarding 
implementation of recommendations/observations as 
contained in the 20th Report of the Committee 
concerning the said Department. ' 

(iii)  The Committee decided to undertake a study tour to 
the States/ U.T. of Kamataka, Kerala and Andaman 

& Nicobar Islands from 10th Qctober, 1995 10 22nd 

October, 1995, 

18. बा September, 1995 No business was transacted for want of quorum. 

19. 110 September, 1955 Condolenes resolution passed on the sad demise of Shri Beant 

Singh, Chief Minister of Punjab. 

20, हुए Octaber, 1995 Resumption of oral examipation of the Firancial 

) Commissioner & Secretary to Govt., Haryana, Home 
Department (Police} in respect of material regarding 
implementation of recommendaticns/observations as 
contained in the 20th Repont of the Committee conceming 

the Home Department. 

21, 10th October, 1995 The Committee framedthe questionnaire to एड discussed with 

(at Haryana Bhawan, “the Sister Committee of the States of Kamataka, Kerala and 

New DeIh.i) e Tamil Nadu, 

22, 13th October, 1995 The Committes discussed the guestionnaire in पड own 

हवा Mysore) meetings and noted some points tobe discussed with the Sister 

Committee of Kamnataka Legislative Assembly. 

23, 14th October, 1995 Discussion with the Sister Committee of Karnataka 

(वा Bangalore) Legislative Assembly regarding matters of common interest, 

24, 160 October, 1995 Discussion with the Sister Committee of Kerala Lagislative 

{at Trivanduram} Assembly regarding matters of common interest. 

25. 17th Ociober,'l.995 Discussion with फिट Officers of the Welfare of Scheduled 

(at Madras) Castes & Scheduled Tribes & Backward Classes of Tamil 

Nadu regarding matters of commen interest. 

26,  21st Ociober, 1995 Tl.'.zc Committee reviewad the discussions held during its tour 

{at Haryana Bhawan, 1o the States of Karnataka, Kerala and Tamil Nadu. 

New Delhi) 

27... 30ih Qctaber, 1995 No business was transacted लि want of quorum. 

25,  31st October, 1995 (i) Consideration of the papers placed before पीट 

Conumittee, 

(). Scrutiny of the material received from the 

Commissioner & Secretary to Govt.,, Haryana, 

Agriculture Department in respect of reservation/ 
representation of SC/ST in Agriculture Department. 

29, Rih November. 1995 {iy Consideration of फिट papers placed before the
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(i}  Inview of the request made by the Commissioner & 
Secretaryto Gowt,, Haryana, Labour & Employment 
Department, फिट Committee dzcided to postpone the 
oral examination, 

30. 13th November, 1995 Discussion with the Sister committee एवं Kerala Legislative 
’ Assembly regarding matters of common interest. 

31:  14th November, 1995 No business was transacted for want of quorum, 

32,  22pd November, 1995 Oral examination of the Commissioner and Secretary to 
Gowt., Haryana, Public Works (B&R)) Department in respect 
of implementation of recommendations/observations as 

conlained in the 20th Report of the Committee conceming 
ths Public Works (B&R) Department. 

33.  2%th November, 1995 No business was transacted for want of querum. 

34,  5th December, 1995 (i) Consideration of the papers placed before the 
Committee, 

@) Oral examination of the Financial Commissioner & 
Secretary to Govt., Haryana, Transport Department 

" in respect of non-supply of material regarding 
implementation of recommiendations/observations as 
.contained in the 20th Report of the Committee 

" concerning the Transport Department, 

(i)  Oral examination of the Commissioner & Secretary 
to Govt, Haryana, Welfare of Scheduled Castes and 

L Backward Classes Department in respect of the 
implementation of recommendations/observations as 
contained in the 20th Report of the Commitiee 

- concerning the General Recommendations. 

35. 6th December, 1995 

36. 

37. 

38 

12th December, 1995 

13th December, 1995 

19th Dxecemnber, 1995 

- 

(i) Consideration of the papers placed before the 
) Cammittee, 

(fi)  Oral examination of the Financial Commissjoner & 
Secretary to Govt,, Haryana, Labour Department in 
respect of implementation eof recommendations/ 
observations as contained in फिट 20th Report of the 
Committee cancerning the Labour Department. 

(fii)  Postponment of oral examination of the Financial 
Commissioner & Secretary to Govl., Haryana 
Cooperation Department. 

Oral examination of the Financial Commissioner & Secretary 
to Govt, Haryana, Transport Depariment in respect of the 
implementation of the recommendations/observations as 
contained in the 26th Report of the Committee conceming 
the Teansport Department. ) 

Oral examination of the Financial Commissioner & Scerctary 
to Govt.,, Haryana, Co-operation Depariment in respect of 

implementation of पिंड recommendations/observations as 
" contained in the 20th Report of the Committee concerning - 
the Co-operation Department, 

Resumption of oral examination of the Financial 
Commissioner & Secrefarv to Govi. Harvana. Transnort 

-,
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39. 

40, 

41. 

42, 

43. 

44, 

20th December, 1995 

2nd January, 1996 

3rd January, 1996 

9th January, 1996 

101h January, 1996 

16th Jamuary 1996 

~ 

3 

(i) 

(ii) 

Department in respect of the implementation T T N " Department in respect of फट implementation of 
recomumendationsfobszrvations as contained in the 2010 
Repert of the Committee cencerning the Transport 

Department 

(i)  Consideration of papers placed before पद Committee, 

i)  Oral examination of the Commicssioner & Scoretary 
to Govt., Haryana, Health Department in respect of 
non-supply of the material regarding reservation/ 

. representation of Scheduled Castes in the Health 

Department. 

(i) Resumption of oral examination of the Financial 
Commissioner & Secretary to Govt Haryana, Co- 
operation Department in respect of implementation 
of recommendations/abservations as contained in the 
20th report of the Committee conceming the Co- 
operation Department. 

Resumption of oral examination of the Financial 

‘Commissicner & Secretary to Govt., Haryana, Co-operation 

Depattment in respect of implementation of 

recommendations/observations as contained in फिर 20th 
Report of th: Commiitee concerning the Co-operation 

Department. 

(0] Consideration of the papers placed before the 

Committee. 

Oral examination of the Financial Commiessioner & 
Secrelary to Govt., Haryana, Local Bodies Department in 
respéct of implementation of recommendations/observations 
as contained in 20 Report of the Committee concerning the 
the Local Bodies Department. 

Resumption of afal cxamination of the Financial 

Commissioner & Secretary to Govt. Haryana, Co-operation 

Department in  respect of implementation of 
recommendations/observations as contained in (पर 20th 
Report of the Committee concerning the Co-operation 

Department (Sugar Mills). 

. (i) Consideration of papers the placed before the 

Conimittee. 

Oral examination of (he Co-operation Department postponed 

on the request of the Financial Commissioner and Secretary 

to Govt,, Haryana, Co-operation Department. 

Resumption of oral examination of “the Financial 
Commissioner & Secretary 10 Govt. Haryana, home 
Department regarding further information as required by the 

Committee in पड meeting held on S1h October, 1995 relating 

10 implementation of recommendations/observations as 

contained in the 20th Report of the Committee concerning 

the Police Department. T . 

Resumption of the oral examination of the Financial 
Commissioner & Secretary to Govt., Haryana, Irrigation & 
Power Department regarding further information as required
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relating to implementation cf recommendationsiobservations 
as contained in the 20th Report of the Comrnittes concemning 

the Haryana State Electricity Board. 

45.  17th Jasuary, 1996 1 No business was transacted for want of quorum. 

46.  22nd January, 1996 3 Condolence of resolution passad on the sad demise of Rao 
Bansi Singh, Minister for Panchayat and Development 

Haryana 

47, 23rd January, 1956 4 (iy Consideration of papers placed before the Committee. 

(i)  Oral examination of the Financial Commissioner & 
Secretary to Gowi., Haryana, Co-operation 
Department in respect of implementation of 
recommendations/observations as contained in the 
20th Report efthe Committes concerning the Haryana 
State Federation of Consumers Co-operative 

Wholesale Stores Limited. 

(i) Resumption of oral examination of the Financial 
Cormmissioner & Secretary to Govt, Haryana, Home 

. Department regarding further information as required 
by the Commities in itsmeeting held on 10th January, 
19956 relating to implementation ofrecommendations/ 
observations as contained in the 20th Report of the 
Committee concerming the Police Depariment. 

48, 30th January, 1956 5 (i) Consideration of the papers placed before the 
Commitice. 

*(ii) Resumption of oral examination of the Financial 
Commissioner & Secretary to Govt,, Haryana, 

Irrigation & Power Department regarding further 
information required by the Committec in its meeting 
heldon 161h January, 1996 relating to implementation 
cf the recommendations/obssrvations as contained in 

. o the 20th Report of the Committee concemng the 
Haryana State Electricity Board. दो 

{ifi} Resumption. of oral examination of the 
Commissioner & Secretary to Govi., Haryana, Public 

Waorks (B&R} Depariment regarding further 

information required by the Commitiee in its meating 
held on 22nd November, 1995 rclating to 
implementation of the recommendations/observations 

as centained in the 20th Report of the Commirtes 
concemning the Public Works (B&R) Department. 

49.  20th February, 199¢ 2 No business was transacted for want of quorum.. 

50. उठा February, 1596 ° 5 Drafting and finalisation of the report of the Cormnittce, 

Report Presented - 

The .committee presented its Twenty First Report for the year 1995-96 10 
the House on 7th March, 1996. 

Proceedings 

A record of the proceedings एव the Committee has been kept in the Haryana 

e
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COMMITTEE ON GOVERNMENT ASSURANCES _ 

The Committee on Government Assurances for the year 1995-96 consisting 

of nine Members was nominated by the Hon. Speaker on 21st April, 1995. Shri 

Dhirpal Singh, M.L.A. Member of the Committee was nominated as Chairman of 

the Committee by the Hon. Speaker. 

The names of the Members of the Cominittee and number of meetings 
attended by each of them, out of the total number of 50 meetings (this number 

included five meetings when business could not be transacted for want of quorum) 

held during the period under review, arc given below - 

डा. काठ, Name of Member Number of 
Meetings attended 

*1.  Shri Dhirpal Singh 31 
** 2. Shri Ram Bhajan Aggarwal 34 

3. Shri Birender Singh ' 11 ) 

, 4,  Shri Phusa Ram Nil 

" 5. Mohd, Aslam Khan 2 

- कक ¢ Shri Krishan Lal 27 

waxk 7 Shri Zile Si,ngh 33 

8.  Shri Zakir Hussain 4 

9. ‘Shri Surjit Kumar 31 - 

#+*++ 10... Shri Ram Rattan 2 

sknke*]]  Shri Om Parkash Beri 12 

&% 

L5
 

o' 

(T3] 

जे करें जी के 

जज जे के कं के. 

Shri Dhirpal Singh M.L.A. resigned from the Membership of the Haryana Legistative Assembly 

w.e.f. 2nd November, 19935.. 

Shri Ram Bhajan Aggarwal, M.L. A. a Member of the Commiitee was neminated Chairtan 

of the Committee we.f. 22nd December, 1995, 

Shri Krishan Lal, M.L. A_resigned from the membership of the Haryana Legislative Assembly 

we.f. 2nd November, 1995. 

Shri Zile Singh, M.L.A. resigned fiom the membership of the Haryana Legislative Assembly 

w.e.f. 2nd November, 1995, 

Shri Ram Rattan, M.L.A. was nominated Member of the Commiites w.s.f. 22nd December, 

1995, 

Shyi Om Parkash Beri, M.L. A. was nominated member of the Commitiee w.e.f 22nd December,
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MEETINGS HELD AND BUSINESS TRANSACTED 

The details showing the dates of meetings the number of Members present . 
and the business transacted at each meeting are given below - . 

v 
[l 

8t Date of Meeting Number of Business transacted 

No. Members . 
present दे - 

I 2 3 4 

1. 15 May, 1995 4 (i) The scope and functions of the Committee were 
explained. 

{ii) The Commitiee decided ta underiake a study tour to 
the Stales of Arunachal Pradesh, Mizorum and . 

Meghalaya w.e.f. 6th June, 1995, 

2. 8th May, 1995 4 Scrutimy of stalement of assurances given by the Ministers 
onthe fioor of the House during the Session held in the Month 
of February/March, 1994, 

3.  15th May, 1995 4 -do- 

4.  22nd May, 1993 3 -do- : 
~ 

5. 29th May, 1995 4 o i 

6. 5th June, 1995 3 Scrutiny of statement of assurances given by the Ministers 
onthe floor of the House during the Session held in the Month 

of September, 1994, 

7. 12thJune, 1995 3 -do- 

8.  19th June, 1995 5 Scrutiny एव replies received from the Irrigation & Power 
Department in respect of implementation of outstanding 
assyrances. 

9. 26th Jung, 1995 4 {i) Thc Committee decided to postpone its tour 
programme from 27th June, 1995 to 10th August, 
1995 to the States of Arunachal Pradesh, Mizorum 
and Meghalaya, 

(ii)  The scrutiny of replics received from various Govt 
Departments in respect of implementation of the 
outstanding assurances. 

10, 3rdJuly, 1995 4 (i} The Commitlce considered the papers placed before - 
it ™ 

(ii) The Committee decided the oral examinalion afier 

discussion with the departmental representatives of 
. the Irrigation and Power Department. 

fiii) The Committce decided to reschedule its earlier 

programme which was to commence from 1010 

August, 1995 to पट States of Arunachal Pradesh, 

Meghalaya and Bikar. 

11... 10th July, 1995 6 (i) Scrutiny of replies received from various Govt, 
NMenartmenta पोल racnnct af imnlamaentation af tha
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12, 

13. 

14. 

15. 

'18., 

19. 

20. 

21 

25. 

18th July, 1993 4 

19th July, 1995 6 

20th July, 1995 6 

24th July, 1995 5 

31st July, 1995 5 

7th august, 1993 5 

oth August, 1995 (New Dethi) S 

14th August, 1995 (Itanagar) 3 

16th august, 1995 (Shillong) 3 

19th August, 1995 (Patna) 4 

20th august, 1995 (Raxe) 4 

23rd August, i995 (N. Delli) 5 

25th August, 1995 3 

30tH August, 1995 N 

(i) Confirmation of proceedings. - 

(i)  The Committec decided 1o hold.its next meetings on 
19th and 20th July, 1995 at Haryana Bhawan, New 

Delhi. 

(i) The Commttee considercd the pa-'pfls.“:p"l-aced. before 

it, 

(i) Scrutiny of replies received from various Govt 
Departments in respect of implementation of the 
outstanding assurances v 

review of statement of assurances given by the Ministers on 
the floor of the House during the Session held in the Menth 
of September, 1994 S 

Serutiny of replies received from various Govt. Departments 
in respect of implementation of the outstanding assurances. 

o Ay . 

Scrutiny of replies received from Irrigation and Power 
Department in respect of implementation of the eutstanding 
BSSUTANCES. 

Oral examination of representatives of the irrigation and 
Power Department in respect of implementation of the 
outstanding assurances in the 26th Report. 

The Comumittee framed the Questionnaire to be discussed 

with the Sister Committee of Arunachal Pradesh, maghalaya 

* and Bihar. 

i) Welcome Address by the Chairman of Arunachal 

Pradesh 

(i)  Discussion with the Sister Committes of Arunachal 
Pradesh regarding फिट matters of common interest. 

discussion with the Secretaiy, Meghalaya Legislative 

Assembly, Shiltong regarding the matters of common irterest, 

(i} Welcome address by the Chaintian of Assurances 
" Committee of Bihar, 

(i) Discussion with the Sister commiltee of bihar 
legislative Assembly regarding the matters of commeon 
interast. 

The committee reviewed the discussion held with the Sister 
Committee of Arunachal Pradesh Legislative Assembly. 

The committee reviewed the discussion beld with the Sister 

Committee of Bihar Legislative Assernbly. 

Scrutiny of replies reccived from various Government 
Drepartments in respect of implemnentation of the outstanding 

ASSUTANCes. 

Scrutiny of replies received from various Government 
Departments in respect of implernentation of the outstanding 

assurances.
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2 3 4 

26.  6th September, 1995 3 The Committes passed condolence resolution of Shri Beant 

Singh, Chicf Minister of Punjab, 

27.  12th September, 1995 4 (i)  Scrutiny of replies reczived from the Irsipation and 
" Power Department in respect of implementation of 

the outstanding assurances. 

(i) Confirmation of proceedings. 

28. 18tk September, 1995 3 Scrutiny of replies recejved from the Trrigation and Power 
Departmen! in respect of implementation of the outstanding 
assurances. 

2%th 6th October, 1595 2 No business was transacted for want of quortim. 

30.  12th October, 1995 4 Scrutiny of replies recsived from the Inigation and Power 
Depantment in respect of implementation of the outstanding 
assurances. 

31.  18th October, 1995 5 Scrutiny of replics received from the various Government 

’ ‘ Departments छा respect of implementation of the outstanding 
assurances. 

32.  24th October, 1995 3 Scrutiny of replies received from the EW.D, (B&R} in respect 

. of implementation of outstanding assurances, 

33... उठा October, 1995 4 (i) Confirmation of proceedings, 

- (ii) The Commitlee decided postponed the oral 
examination of the representatives of the Irmigation 

] and Power Depatment. 

(i)  The Committee decided to kold its next meetings on 
. 81h and %1h November, 1995, 

34,  ®th November, 1995 (N.Delhi) 4 Scrutiny of replies received from the Irigation and Power 
Department in respect of implementation of the ountstanding 

] assurances, 

35. 9th Novembgr, 1995 (N.Delhi) 4 ~do- 

36, 15th Novemnber, 1995 » 3 -Scrutiny of replies received from the various Government 

Departments in respect of implementation of the outstanding 
. ASSULANCES. 

37.  22nd November, 1995 2 No business was transacted for want of Qu'orum, 

38,  29th November, 1995 Nil wdire 

39.  Bth January, 1996 2 -do- 

40. 1Sthjannary,1996 ° 2 o 
4l.  25th January, 1996 3 Scrutiny of replics reecived from एंड various Government 

Departments in respect of implementation of the outstanding 
assurances. 

42.  30th January, 1996 3 Serutiny of replies received from the Transport Department 

in respect of implementation of the cuistanding assurances. 

43. की February, 1996 2 No business was transacted for want of Quorum. 

44.  20th February, 1996 (N.Delhi} 5 The committee drafled its 27th Report of the Comumitiee on 
Govt. Assurances for the year 1995-96. 

L
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45, 215 February, 1996 (N, Delhi) 5 The Committce finalised its 27th Report of the Committes 

on Govt. Assurances for the year 1995-96. 

46.  13th March, 1996 3 The Connm‘ttee'.scmtim'se‘d the rcplics' received from the 
various Government Departments in respect of 
implementation of the outstanding assurances.. 

47, 215 March, 1996 3 The Committee undertook an on-lhe-spot stzdy tour and 
inspected Effluent Treatment Plants at Yamuna Nagar and 
Kamal in regard to implementztion of the cutstanding 

assurances. .. ', 

48.  22nd March, 1996 (Kamal) 3 The Committee undestook an on-the-spot study tour and 
inspected the Effluent Treatment Plants at Panipat and 
Faridabad in respect of implementation of the outstanding 
ASSUFANCES. 

49.  23rd March,1996 (Faridabad) 3 The Committee undertock an on-the-spot study tour and 
inspected Effluent Treatment Plants at Bhiwani inrespect of 

implementation एव the outstanding assuranczs, 

50. 24th March, 1996 {Bhiwani) 3 The Committee heid its own meeting and inspected sewage 
water disposa] tanks at Bhiwani. 

Presentation of the Report 

The 27th Report of the Committee on Govt. Assurances of पीट Haryana 
Vidhan Sabha was presented to the House on 7th March, 1996, . 

Meetings मा places other than Chandigarh 

The Committee held its meetings at Néw Dethi on 19th & 20th July, 1995, 

9-8-95, 23-8-95, 8-11-95, 9-11-95, 20-2-96, & 21-2-96, Itanagar on 14-8-95, 
Shillong on 16-8-95, Patna on 19-8-95, Raxol on 20-8-95, Karna on 22-3-96, 

Faridabad on 23-3-96 & 24-3-96. - 

Proceedings 

A record of the proceedings of the Meetings of the Committee has been 
kept in the Haryana Vidhan Sabha Secretariat.
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COMMITTEE ON SUBORDINATE LEGISLATION 

The Committee, consisting of eight Members of the Haryana Vidhan Sabha 
including the Advocate General, Haryana was nominated by the Hon’ble Speaker 

on the 21st April, 1995 and was notified in the official Gazette vide Notification 
No. HVS-LA (Sub-Leg.)-1/1995-96/23, dated the 24th April, 1995. 

Smt. Chandravati was appointed as the Chairman of the Committee by the 

Speaker. 

The Committee held 43 meetings during the period under review. 

The names of Members and number of meetings attended by each of them 

are shown'in the following table :- 

“कप NameolMember Numberol 
ही meetings 

attended 

1. छाए. Chandravati ‘ 36 

2. Shri Birender Singh 13 

3. Shri Chander Mohan Nil 

*4, Shri Az‘mat Khan 3 

*%3 .. Shri Ramesh Kumar 24 

6.  Smt. Janki Devi Mann : 11 

-7.  Shri om Parkash Beri 43 

+++8  Shri Mohan Lal शान! 21 

9.  Advocate General Nil 

केक 

कं के के, 

Shri Azmat khan, M.L.A., resigned from the membership of the Committee w.e.f. the 100 july, 

1995 (forcnoon) 

Shri Ramesh Kumar, M.L.A., ceased (0 be & member of फिट Committes on his resi‘gnation as 

M.L A w.e.f 2od Navembaer, 1995 vide Notification No. HVS-LA-117/95/63, dated 2nd november, 

1995, 

Shri Mohan Lal Pippal, M.L.A_, was nominated by the Speaker as Special Invitce of the Comumittes 
we.f 23cd June, 1995, vide notification No, HVS-LA (Sub-Leg)-1/1995-96/30,dated the 23rd 
june, 1995 and was atso nominated by the Honble Speaker asa member of the Commitice we.£ 
15th November, 1995 लि the remaining period of the year 1995.96,vide Notification No. HVS- 

1) 
~ 

कै 
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* RULES SCRUTINISED 

The committec scrutinised the following Rules :- 

1. The Haryana motor Véhicles Rules, 1993 framed under the motor 

Vehicles Act, 1988 (Central Act of 1983) 

2. The Haryana Panchayati Raj (Elections) Rules, 1994 framed 
under the Haryana Panchayati Raj Act, 1994, 

3. The Haryana Panchayati Raj Rules, 1995 framed under the 
Haryana Panchayati Raj Act, 1994. 

Meetings held and Business Transacted 

The dates of the meetings, the number of Members and the Business 
transacted at each meetings are given below :- 

Sr.  Date of Meetings Number of Business 
No. Members . transacted 

present 

1 2 3 4 

1.  4th May, 1795 5 (i} Welcome address by पाई Under Secretary, Haryana 

Vidhan Sabha. 

(i) Discussion on the Scepes and functions of the 
Commitiee. 

© (i)  Selection of Rules for Scrutiny. 

2. 9th May, 1995 4 Scrutiny of the Haryana Motor Vehicles Rules, 1993 framed 
under the Motor Vehicles Act, 1988 (Central Act 59 of 19RE). 

3. 16th May, 1995 3 Resumption of scrustiny of the Haryana Motor Vehicles Rules, 
1993 Famed under फिट Motor Vehicles Act, 1988 (Central 

Act 59 of 1988) 

4, 22nd May, 1995 , 4 " Resumption of scrutiny ofthe Haryana Motor Vehicles Rules, 
1993 framed under the Motor Vehicles Act, 1988 (Centra! 

Act 59 of 1988) 

5. 30th May, 1995 3 Resumption of scrutiny ofthe Haryana Motor Vehicles Rulss, 

1993 framed under पड Moter Vehicles Act, 1988 (Central 
Act 55 of 1988) 

6.  &thJune, 1995 3 Resumption of scrutiny of the Haryana Mator Vehicies Rules, 
1993 नाश्ते under the Motor Vehicles Act, 1988 (Central 
Act 59 of 1988) 

7. 13th) एफ, 1995 i 3 Resumption of scrutiny of the Haryana Motor Vehicles Rulas, 
ह 1993 framed under the Motor Vehicles Act, 1988 (Central 

Act 59 of 1988) 

हि पक June, 1595 ः 4 Resumption of serutiny ofthe Haryana Motor Vehicles Rules 
1993 framed under the Motor Vehicles Act, 1988 {Central 

Act 59 of 1988) 

9. 2Tth June, 1995 5 Resumption of scrutiny of the Haryana Motor Vehicles Rules, 
1993 framed under the Metor Vehicles Act. 1988 (Central 
Act 59 of 1988)
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1 2 3 a4 . 

10, 3rd July, 1995 4 Resumption of scyutiny ofthe Haryana Motor Vehicles Rules, 
. , 1993 framed under the Motor Vehicles Act, 1988 (Central — 

e Act 59 of 1988) S 

11, बा July, 1995 3 Resumption of scrutiny of पीट Haryana Motor Velicles Rules, - 
g rie s 7 D © 1993 framed under the Motor Vehicles Act, 1988 {Central 

Act 59 of 1988) 

12.  11th July, 1995 3 (#) Resumption of scrutiny of the Haryana Motor Vehicl 
s - - . -'Rules 1993 framed under the Motor Vehicles Act, 

1988 (Céntral Act 59 of 1988). 

v ¢ (fi) Papers placed before the Committee. 

13.  20th July, 1995 4 Resumption of scrutiny of the Haryana Motar Vehicles Rules, 
दे व 1993 framed under the Motor Vehicles अल, 1908 {Central 

Act 59 of 1988) 

14, हाई July, 1995 -4 ‘Resumption of sorutitry of the Haryana Motor Vehicles Rules, 
: 1993 framed under the Motor Vehicles Act, 1988 (Central 

- Act 59 of 1988) 

15, 15 August, 1995 5 Scrutiny of the Haryana Rural Development Rules, 1987 

framed under the Haryana Rural Development Act, 1986, 

16. 8th August, 1995 - s (i) ! W'atc'hirlg of lhe"im\plemcnat.‘ati-on work of 1he 
_.. , recommendations as contained in the 24th & 267 

Reports, concemning the Co-operation department. - 
. i 

. v . (_'u_") "~ Papers placed before the Committee. 

17.  l4ih August, 1995 2,  Mecting adjoumncd for want of Quorum. 

18... 215 August, 1995 , जे ~Scrutinising the implementation of recommendatiens/ 

. - : “observations made’by the Commiltee on Subordinate 
. कि " Tagislation मा परेड 19th, 20th and 21st Reports, respectively. 

19. 25th August, 1995 .4 7 (i) Papersplaced before the Committee. 

SR i =" " {it) ' Oral examination ofthe representatives of Labour and 
' Employment Department in respect of irmplementation 

a . _ " of recommendations/observations of the Committes 
A o : . ascontained in its 20th Report conterning the Punjab 

: ... Factories Rules, 1952 framed under the Factaries Act, 

N . 1948, - न, 

20. ™ 5th Sepiember, 1995 
21.  12th September, 1995 

Ly
 Meeting adjourned for want of Quorum. 

(i)  Papersplaced before the Commiittee. L=
 

{ii)  Postponment of oral examination of representatives 

.- of the Health Department in respect of non _ru{ 
implementation of recommendations/observations of SN 

. ] the Committes as contained in its 23rd Report 
- . . concemning the Punjab Medical Registration Rules 

) 1917 Framed under section 24 of the Punjab Medical 

Registration Act, 1916. . . 

1810 September, 1995 - 'Oral examination of the representatives of Apriculture - 
Department in respect of Non-implementation of 

- . recommendations/observations of Committee as contained 

-. * व . द in its 25th Report. - 
उपबाद ¥ § "t . . 

L) हा THWRE L] व ¥ AP न SRR I दीन नह हीना 

गा! 
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1 2 3 4 

24, 10th October,1995 5 (i) Confirmation of Procecdings 

) (i}  Papers placed before the Committes 

(i)  Scrutiny ofthe Haryana Panchayati Raj Rules, 1995 

) framed under the Haryana Panchayati Raj Act; 1994 

25.  17th October, 1995 5 Resurrption of serutiny of the Haryana Panchayati Raj Rules, 

1995 framed under the Haryana Panchayati Raj Act, 1994. 

26. 26th October, 1995 4 'Resumption of scrutiny of the Haryana Panchayati Rzj Rules, 

1995 framed under the Haryana Panchayati Raj Act, 1994. 

27.  31st October, 1995 5 Scrutiny of I.he-Ha:yam Panchayati Raj Election Rules, 1994 

framed under the Haryana Panchayati Raj Ast, 1994. 

28th. 8th November, 19935 4 Resumptlon\ of scruliny of the Haryana Panchayati Raj 

b Election Rules, 1994 framed under the Haryana Panchayati 

Raj Act, 1994 . 

29. 14th November, 1995 4 Resumption of scrutiny of the Haryana Panchayati Raj 

, Election Rules, 1994 framed under the Haryana Panchayati 

Raj Act, 1994. ’ 

30. 215 November, 1995 3 Resumption of scrutiny of the Haryana Pan‘ch'a"y‘:ali Raj 

Election Rules, 1994 framed under thé Haryana Panchayati 

दर Raj Act, 1994 है . 

31.  28th November, 1993 2 Megeting adjourned for want of Quonum. 

32.  5th December, 1995 2 Mesting adjourned for want of Quorum. 

उठ,  12th December, 1995 2 Meeting adjourned लि want of Quorum. 

34,  19th December, 1995 3 Resumption of scrutiny of the Haryana Panchayati Raj 

Election Rules, 1994 framed undzr the Haryana Panchayati 

Raj Act, 1994 

35.  27ih December, 1995 2 Meeting adjourned for want of Quorum. 

36. 2nd January, 1996 3 The Committes placed on record their deep sence of sorrow 

and griefatthe sad and tragic demisc of tmaccounted number 

of persons whe died in fire tragedy छा Town Mandi Dabwali 

of District Sirsa on 23-12-1995 

37. 9th January, 1995 2 Meeting adjourned for want of Quorum. 

38, 16th January, 1956 3 (i)  Papers placed before the Committes, 

(i)  Ora! examination of the representatives of Transport 

Deparimment in respect of Serutiny of the Haryana 

Motor Vehicles Rules, 1993 framed under the motor 

Vehicles Act, 1988 (Central act of 59 of 1988) 

39.  23rd January, 1996 3 Passing of ¢ondolence resolution on the sad demise of Rao 

Bansi Singh, Minister for Panchayat & Development , 

Haryana. 

40. 30th January, 1996 4 (i) -Papers were placed before the Commitiee. 

(i) Oral ¢xamination of the representatives of the 

Development and Panchayats Department, Haryana 

with regard to the observations/recommendations of 

the Committes an Subordinate Legislation in respect *
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of Panchayati Raj Rulgs, 1995 and Panchayati Raj 
Election Rules, 1995. दि 

1... ठीए Febiuary, 1996 3 The Committes drafied and finalised the first part of its 27th 
) Repont for the year 1995.96, 

42. 1309 February, 1996 2 Meeting adjourned for want of QGuorum, 

43, 191 February, 1996 3 (i}  Papers placed before the Committee. - 

(i)  The Conumittee drafted and finalised its 27th Report 
for the year 1995-96, 

(iii)  Confirmation of Proceedings. 

Repart Presented 

The Committee presented to the House its 27th Report for the year 1995- 
96 on the 8th March, 1996, 

Proceedings 

A record of the proceedings of the Committee has been kept in the Haryana 
Vidhan Sabha Secretariat. 

5
y



v 
e 

से ; 
- 

49 

COMMITTEE OF PRIVIL_'EGES 1995-96 

The Committee of Privileges consisting of ten members was nominated by 

the Speaker on 27th April, 1994. 

Shri Jai Parkash, M.L A. was appoinied by the Speaker as Chairman of the 
Commin___ee__. The Names of the Members of फिट Committee are as under :- 

**]  Shri Jai Parkahsh, M.L.A. Chairman 

@@?2 ShriKL. Sharma, ML.A. Member 

उ 3. Shri Amar Singh Dhanak, ML.A. -do- 

#**१:4.  Shri Verender Singh, M.L.A‘._ -do- 

* 5. ShriRajinder Singh Bista, M.L.A, \ -do- 

6.  Shri AZmat Khan, MLA. . -do- 

XXXX 7.  Shri Mani Ram Rupawas, ML A -do- 

8. Shri Ram Bhajan Aggarwal, M.L.A, . -do- 

9.  Shri Zakir Hussain, M. A. -do- 

10.  Shri Surjit Kumar, ML.A. ः -do- 
कक 11, " Shri Sher Singh, ML:A. X Chairman 

X 12.  Shri Hari Singh Nalwa, M.L.A. Member 

X 13. . Shri Anand Singh Dangi, M.L.A. -do- 

X 14.  Shri Jai Singh Rana, ML:A. -do- 
@15.  Shri Peer Chand ML A, -do- 

XX16. ° Shri Anand Singh Dangi M.L.A. ) -do- 

b Shri Rajinder Singh Bisla,M.L. A resigned from the membership of the Comumittee w.e.f. 27th 

-... Tuly, 1994 ; 
- Shri Jai Parkash,M.L.A_ resigned from the Membership/Chairmanship of the Committes we.f, 

_ 20th September, 1994, on his Appointment 85 Minister of State 

कर " Shri Sher Singh L. A. Was प्णाएंएररित Member/Chairman of the (लाए #2कडियी सिए Oftobef, 

1994 

s0xt Gl Verender Singh,M.L.A. resignied from the Membership of the Committoe wie £, 20th September, 

1524, on his appointment as a Cabinet Minister, 

X " Sarvshri Hari Singh Nalwa,M.LA. ‘Anand Singh Dangi,M.L.A and Jai Singh Rana, M.L.A. 

were nominated Members of the Commiites w.e.f. 7th October, 1994 

@@  Shri¥.L.Sharma, M.L A resigned from the membership of the Committze w.e.f. 20th September, 

1994 on his appointment as Minister of State 

@ -Shri Peér Chand, M.L. A. was nominated as Member of the Committee w.e.f.181h Qctober, 1994. 

XXX  Shri Amar Singh Dhanak M.L.A_ resigned fromi the membership of the Committes' w.e.f. 20th 

September, 1994 on his appointment as a Cabinet Minister. 

XX Shri Anand Singh Dangi,M.L.A: resigned front the membership of the Committee wef. 13th 

April, 1995 on his appointment as a Cabinet Minister. 

100X Resignation of Shri Mani Ram Rupawas,M.L.A_ representing Darba-Kalan Constituency hasbeen 

accepted by the Hon'bleSpeaker,on the 2nd November, 1995 from the Haryana Legislative 

assembly. . .
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The Committee held a total number of 5 meetings during फट period 

under review. The names of the Members and the number of meetings attended 

by each of them are shown in the following table :- 

"दा Nameof Members दल Numberof 

No. " . Meetings attended 

1.  Shri Jai Parkask, M.L.A. .9 

2. Shri K.L. Sharma, MLL.A. 4 

3. Shr Amar Singh Dhanak, M.L.A. 3 

4. Shri Verendar Singh, ML A. 2 

5, _.Shr Rajinder Singh Bisla, M.L.A. 3 

6. _«Shri Azmat Khan, ML A. 8 

7. Shri Mani Ram Rupawas, M.L.A‘. 12 

8. जाएं Ram Bhajan Aggarwal, ML.L.A. 11 

9. -Shri Zakir Hussain, M.L.A. 8 

10.  Shri Surjit Kumar, ML.A, 12 

11.  Shri Sher Singh, ML A, _ 7 

12,  Shri Hari Singh Nalwa, M.L.A. _ 4 

13.  Shri Anand Singh Dangi, M.L.A. Nil 

14... Shri Jai Singh Rana, ML.A. 4 

15, Shri Peer Chand, M.L.A, 2 

PENDING QUESTIONS OF PRIVILEGES 

1. Question of alleged breach of privileges given notice of by Shri Mani 
Ram Keharwala, M.L.A. against Shri Sampat Singh M.L.A.and Leader of 
Opposition in respect of casting aspersions and reflection on the impartiality of 
the Speaker and using derogatory remaris in his statement published in various 

newspapers on 4th March, 1993. 

2. Question of alleged breach of privileges given notice of by Shri Ram 
Rattan M.L.A. against Shri Karan Singh शी M.L A, for using abusive and 
threatening language to kill and intimidate him in relation to the discharge of his 
parliameritary duties in the presence of Sarvshri Mohd, Ilyas, Shakrutlah khan 
Mahender Partap Singh, Raj Kumar, Dharambir Gauba, Joginder Singh, Mani 
Ram Keharwala and Chhattar pal Singh, etc.etc. in the lobby of the House at 
about 3-00 P.M. on the 11th march, 1993 

3. Question of breach of privileges given notice of by Shri Jagdish 
Nehra, Parliamentry Affairs, Minister, Haryana against Shri Karan Singh Dalal, 

) 
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M.L.A. regarding levelling false and bascless allegation against the leader of the 
House, by making a motion based on palpable falsehood, deliberately and knowingly 

with the an ulterior motive when the factual position was clarified by the Hon’ble 

Chief Minister on the floor of the House on 15th March, 1994, 

4. A question of alleged breach of privileges given notice of by Shri 
Jagdish Nehra, Parliamentary Affairs, Minister, Haryana, against Shri Om Parkash 
Chautala, M.L.A. for making false and wrong statement on the floor of the House 

on 14th September, 1994 that he was honourably acquitted in the case of seizure 

of watches by the Custom Authorities. - | 

MEETING HELD AND BUSINESS TRANSACTED 
"y 

का. , Dateof Meeting Number of - Business 

* No. Members transacted 

presented 

1 2 3 4 

1. 14th June, 1995 1 Meeting adjourncd for want of quorum. 

3. 15th September, 1995 2 do- * ही 

3. 191 September, 1995 3 -do- 

4, 22nd Septcmbcr“, 1955 7 The Committee after some discussion drafted and {inalised 

the Fifth Preliminary report with regard to the question of 
alleged breach of privileges against Shri Sampat Singh, 
M.L.A. and Leader of Opposition in regard 19 casting 
aspersions and reftection on the impartiality of the Speaker 
and using derogatory remarks in the statement published in 
various newspapers on 4th March, 1993.. 

The Commitiee after some discussion also drafted and 

finalised the Fifth Preliminary Report with regard 1o the 
question of alleged breach of privileges given notice of by 
Shri Ram Rattan, M.L.A. against Shri Karan Singh Dalal, 

M.L.A. inregard to using abusive and threatening language 

to kill and intimidate him in relation to the discharge of his 

parliamentary duties inthe presence of Sarvshri Mohd. llyas, 

. Shakrillah Khan, Mahender Partap Singh, Raj Kumar, 

Dharambir Gauba, Joginder Singh, Mani Ram Keharwala, 

and Chhattar Pal Singh, ete.etc. in the lobby of the House थी. 

about 3-00 PM.on the 11th March, 1993. 

The Commnuitiee also further drafted and finalised the Third 

. preliminary report with regard to the ‘question of allaged 

breach of privileges given natics of by Shri Jagdish Nehra, 

- Minister for Parliamentary Affairs, Haryana, against Slei 

Karan Singh Dalal, M.L.A. in tespect of persisting to level 

false and baseless allegations against the Leader of the House 

on palpable falschood deliberately and knowingly with the 

ulterior motive when the factual position was already clarified 

by the Hon’ble Chief Minister on the floor of the House. 

The Commitiee further drafied and finalised the Second 

Preliminary repoit with regard to the question of alleged 

breach of privilege given notice of by Shri Jagdish Nehra,
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Minister for Parliamentary Affairs, Haryana, against Shri Om - 
Parkash Chautala, M, 1. A. for making false and wrong 
statcment onthe floor of the House on 14th September, 1994 
that फिट was honourably scquitted छा the case of seizure of 

watches by the Custom Authorities. 

The Committee after some discussion drafled and finalised 
the Sisth Preliminary repart with regard to the question of 
alleged breach of privilege against Shri Sampat Sinph, ML A 
and Leadsr of Opposition in regard to casting aspersions and 
reflection on the impartiality of the Spcaker and using 
derogatory remarks in his statement published in vacious 

newspapers on वी March, 1993 

‘The Comrnittee after some discussion also drafled and 

finalised the Sixth Preliminary Report with regard 10 the 
question of alleged breach of privilege given notice एव by 
Shri Ram Rattan, M:L.A. against Shri Karan Singh Dala), 
M.L.A. in regard to using abusive and threatening langunge 
to kill and intimidate him in relation to the discharge of पिंड 
parliamentary duties in the presence एव Sarvshri Mohd. Tlyas, 
Shakrullah Khan, Mahender Partap Singh, Raj Kumar, 
Dharambir Gauba, Joginder S8ingh, Mani Ram Keharwala, 
and Chhattar Pal Singh, etc.efe, in the lobby of the House at 
ahout 3-00 PM.on the 11th March, 1993. 

The Commiittee afier some discussion further drajted and 

finalised the Fourth Preliminary report with regard (0 पीठ, 
question of alleged breach of privileges given notice of by 
Shri Jagdish Nehra, Minister for Parliameniary Affairs, 
Haryana, against Shri Karan Singh Dalaf, M.L.A. inrespect 

of persisting to Jevel false and baseless allegations against 

the Leader ए the Heuse on palpable falsehood deliberately 
and knowingly with the ulierior motive when the factual 
position was already clarified by the Hon’ble Chief Minister 

oa the floor of the House, 

"The Committee also drafted and finalised the Third 
Preliminary report with regacd to the guestion of aileged 
breach of privileges given notice of by Shri Jagdish Nehra, 
Mirister for Parliamentary Affairs, Haryana, against Shsi Om 

" Parkash Chautala, M.L.A. for making false znd wrong 
statemant onthe floar of the House on 1 4th September, 1994, 
that he was honourably acquitted in the case of scizure of 
watches by the Custom Autherities, 

The Commitiee authorised the Chairman to sign and present 

these Préliminary Report to the House. 

The Proceedings of the meeting of the Committee held on 
22nd Seplember, 1995 was confirmed, 

दि.
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COMMITTEE OF PRIVILEGES 1995-96 

‘The Committee of Privileges consisting of ten members was nominated by 
~  the Speaker on 27th April, 1994, 

[९ Shii Jai Parkash, M.L.A. was appointed by the Speaker 35 Chairman of the 
Committee. The Names एव the Members एव the C_o_mmiltee are as under ;- 

कक],  ShriJai Parkash, ML A Chairman 

@@ 2. ShrK.L.Sharma, M.L.A. Member 

30003, Shri Amar Singh Dhanak, ML.A. -do- 

कक 4. Shr Verender Singh, M.L A -do- 

* 5. Shri Rajinder Singh Bisla, M/L.A. -do- 

6. Shri Azmat Khan, ML A, ) -do- 

XXXX 7. Shri Mani Ram Rupawas, M LA, - -do- 

8.  Shri Ram Bhajan Aggarwal, ML A, -do- 

9. Shri Zakir Hussain, M,L.A, -do- 

10.  Shri Surjit Kumar, M.L.A. -do- 

कक 11.  Shri Sher Singh, M L.A. Chairman 
-, N 

fi-\’ X 12.  Shri Hari Singh Nalwa, M.L.A. N Member * 

o X13.  Shri Anand Singh Dangi, ML.A, ~do- 

X 14.  Shri Jai Singh Rana, M.L.A. -do- 

@15,  Shri Peer Chand न, 1... -do- 

XX16. Shri Anand Singh Dangi ML A, , -do- 

* Shri Rajinder Singh Bisla,M.L.A. resigned from the membership of the Committes w.e.f. 27th 
- Suly, 1994, _ 

कक Shri Jai Parkash, MLL.A_ resigned from the Membership/Chainnanship of the Committee we.f. 
20th September, 1994, on his appointment as Minister of State 

e Shri Sher Singh,M, L. A was nominated Member/Chairman ए the Commitize w.e.f. 4th October, 
1994 

*#**  Shri Verender Singh, M.L. A. resigned from the Membership of the Committee we.f. 2010 September, 
1994, on his appointment as a Cabinet Ministar. 

X ° SarvshriHari Singh Natwa,M.L.A..Anand Singh Dangi,M.L.A. and Jai Singh Rana, M.L.A. 

प्र were nominated Members of the Committee weef. 70 October, 1994, ° गा 

. @@  ShriX.L:Sharma, M.L. A resigned from themembership of the Committes wee £ 20th September 
1994 on his appointment as Minister of State R 

@ Shri Peer Chand, M.L.A. was nominated as Member of the Commiittee w.e..18th-October, 1994, 

XXX Shri Amar Singh Dhanak,M.L.A resigned from the membership of the Committee w.ef. 20th 
b September, 1994 on his appointment asa Cabinet Minister.-., 

he XX Shri Anand Singh Dangi M.L A. tesipned from the membership of the Committes w.e.fl 13th 
. April, 1995 on his appointment as a Cabinef Minister. 

XXX Resignation of Shri Mani Ram Rupawas,M.L.A. representing Darba-Katan Constituency hasbeen 
. aceepled by the Hon’bleSpeaker on the 2nd November, 1995 from the Haryana Legislative 

assermbly. 
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The Committee held a total number of 5 meetings during the period 

under review. The names of the Members ते the number एव meetings attended 

by each of them are shown in the following table :- 

"हद Name of Members _____________________ Numberof Members umber o 

N. . Mectingsattended 

1.  Shri Jai Parkash, ML A, 9 

2. ShriKL.Sharma, MLA. 4 
3.  Shri Amar Singh Dhanak, M.L.A. 3 

4.  Shii Verendar Singh, ML A, 2 - 

5. Shri Rajinder Singh Bisla, ML.A. T 
6. Shr Azmat Khan, M.L.A. 8 

7. Shri Mani Ram Rupawas, M.L.A. 12 

8: Shri Ram Bhajan Aggarwal, M.L A 11 

"9°  Shri Zakir Hussain, M.L.A, 8 
10,  Shri Sugit Kumar, ML A, 12 

11.  Shri Sher Singh, ML.A. ‘ ' 7 

12. Shri Hari Singh Nalwa, ML.A. - 4 
13,  Shri Anand Singh Dangi, ML A. Nil 

14,  Shri Jai Singh Rana, ML A, 4 

15.  Shri Peer Chand, ML A, 2 

PENDING QUESTIONS OF PRIVILEGES 

L. Question of alleged breach of privileges given notice of by Shri Mani 
Ram Keharwala, M.L.A. against Shri Sampat Singh M.L.A and Leader of 
Opposition in respect of casting aspersions and reflection.on the impartiality of 

the Speaker and using derogatory remarks in his statement published in various 
newspapers on 4th March, 1993, 

2. Question of alleged breach of privileges given notice of by Shri Ram 
Rattan M.L.A. against Shri Karan Singh Dalal M.L.A. for using abusive and - 

threatening language to kill and intimidate him in relation to the discharge of his 
parliamentary duties in the presence एव Sarvshri Mohd. Tlyas, Shakrullah khan, 
Mahender Partap Singh, Raj Kumar, Dharambir Gauba, Joginder Singh, Mani 
Ram Keharwala and Chhattar pal Singh, etc.etc. in the lobby of the House at 
about 3-00 PM. on the 11th march, 1993. 

3. Question’ of breach of privileges given notice of by Shri Jagdish 
Nehra, Parliamentry Affairs, Minister, Haryana against Shri Karan Singh Dalal, 

भ
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M.L.A. regarding levelling false and bascless allegation aginst the leader of the 

House, by making 8 motion based on palpable falschood, deliberately and knowingly 

with the an ulterior motive when the factual position was clarified by पाए Hon’ble 

Chief Minister on the fioor of the House on 150 March, 1994. 

4, A question of alleged breach of privileges given notice of by Shri 

Jagdish Nehra, Parliamentary Affairs, Minister, Haryana, against Shri Om Parkash- 

Chautala, ML.A. for making false and wrong statement on the floor of the House 

on 14th September, 1994 that he was honourably acquitted in the case of scizure 

of watches by the Custom Authorities. - 

MEETING HELD AND BUSINESS TRANSACTED 

Sr.  Date of Mecting Number of Business 

No. . Members transacted \ 

: presented 

1 2 3 4 

1. 14 June, 1995 1 Meeting adjourned for want of quorum. 

2. 15th September, 1993 2 -do- N 

3.  19th September, 1995 3 . o 

4, 7 The Conunittee after some discussion drafted and finalised 22nd September, 1995 
- the Fifth Preliminary report with regard to the question of 

alleged breach of privileges against Shri Sampat Singh, 

M.L.A. and Leader of Opposition in regard to casting 

aspersions and reftection on the impartiality of the Speaker 

and using desogatory remacks in the statement published in 

. various newspapers on 4th March, 1993. 

The Committee afler some discussion 350 drafted and 

finalised the Fifih Preliminary Report with regard 1o the 

question of alleged breach of privileges given notice of by 

Shri Ram Rattan, M.L.A. against Shri Karan Singh Dalal, 

M.L.A_ in regard to using zbusive and threatening language 

1o kill and intimidate him in relation to the discharge of his 

parliamentary duties in फिट presence of Sarvshri Mohd. Ilyas, 

Shakrullah Khan, Mahender Partap Singh, Raj Kumar, 

. Dharambir Gauba, Joginder Singh, Mani Ram Keharwala, 

and Chhattar Pal Singh, etc.cte. in the lobby of पाई House at 

abowul, 3-00 PM.on the 11th March, 1993, 

Thz Committee also further drafted and finalised the Third 

preliminary report with regard 10 the question of alleged 

breach of privileges given natics of by Sbri Jagdish Nehra, 

‘Minister for Parliamentary Affairs, Haryana, against Shri 

Karan Singh Datal, M.L.A_ in respect of persisting to level 

false and baseless allegations against the Leader of the House 

on palpable falsehood deliberately and knowingly with the 

ulterior motive when the factual position was already clarified 

by the Hon'ble Chicf Minister on फिट floor of the House. 

The Committes further drafied and finalised the Second 

Preliminary report with regard 1o the question of allegzd 

breach of privilege given notice of by Shri Jagdish Nehra,
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5. 6th February, 1996 

" Minister for Parliamentary Affairs, Haryana, against Shri Om 
Parkash Chautala, M.L.A. for making false and wreng 
statement ontthe floor of the Housz on 141h September, 1994 
that he was honourably acquitted in the case of seizure of 
watches by the Custom Autherities 

" The Committes आटा some discussion drafted and finalised 
the Sixth Preliminary report with regaird to the question of 
alleged breach of privilege against Shri Sarvpar Singh, M.L.A. 
and Leader of Opposition in regard to casting aspersions and 
reflection on the impartiality of the Speaker and using 

- devogatory remarks in, his statement published in various 

newspapers छा 4th March, 1993 

The Committee afier some discussion also drafted and 
finalised the Sixth Preliminary Report with regard to the 
question of alleged breach of privilege given notice of by 
Skri Ram Rattan, M.L.A. against हादा Karan Singh Dalal, 
M.L.A. in regard to using abusive and threatening language 
to kill and intimidate him in relation to the discharge of his 
parliamentary duties in the presence of SarvshriMokd. Ilyas, 
Shakrullzh Khan, Mahender Partap Singh, Raj Kumar, 
Dharambir Gauba, Joginder Singh, Mani Ram Keharwala, 
and Chhatiar Pal Singh, etc.ete. in the lobby of the House at 
about 3-00 PM.on the 11th March, 1993, 

The Commitiee after some distussion further drafled and 
finalised the Fourth Preliminary report with regard (0 the 
question of alleged breach of privileges given notice of by 
Shri Japgdish Nehra, Minister for Parliementary Affairs, 

Haryana, against Shri Karan Singh Dalal, M.L. A. in respect 
of persisting to level false and baseless allegntions against 
the Leader ए the House एप palpable falsehood deliberately 
and knowingly with the ulterior motive when the factual 
position was already clarified by the Hon’ble Chief Minister 
on the floor of the House. 

The Committee also drafied and finalised the Third 

Preliminary report with regard 10 the question of alleged 
breach of privileges given notice of by Shri Jagdish Nehra, 
Minister for Parliamentary Aflairs, Haryana, against $hri Om 
Parkash Chautala, M.L.A. for making false and wrong 
statement onthe floor of the House on 14th Septamber, 1994, 
thel he was honourably acquitted in the case of seizure of 

watches by the Custom Authorities. 

The Committez authorised the Chairman tasign and present 
these Preliminary Report 0 the House, 

The Proceedings of the meeting of पट Committee held an 
22nd Secplember, 1995 was confirmed.. 
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BUSINESS ADVISORY COMMITTEE 

The Business Advisory Committee which was ordered to continue for the 
Budget Session 1995 on the 13th February, 1995 continued to function upto 

10th September, 1995 and the same was ordered to continue for the September 

Session 1995 on the 11th September, 1995 ' 

The Committee which was ordered to continue for the September Session 

1995 held one meeting 1.6. 22nd September, 1995, The names of the Members of 

the Committee, Special Invitee and the meeting attended by each Member घाट 

2 

_8r.  Name एव Member No. of meeting 
No. attended 

1. जाएं Ishwar Singh, Speaker 1 - 

2. Shri Bhajan Lal, Chief Minister 1 

3. छापा Jagdish Nehra, Parliamentary: 1 

Affairs Minister 

4.  Shri A.C. Chaudhari, Industries I 
. Minister 

Shri Bansi Lal, MLL.A. 1 

6.  Shri Sampat Singh, M LA I 
Leader of Opposition 

Special Invitee 

1.  Shri Sumer Chand Bhatt, . 1 

Deputy Speaker 

Report Presented 

The following report was presented on the date noted against :- 

Sr. Subject of Report Datz of 

No. Presentation 

Recommcnds.tionl regarding allocation of time for transaction of 

Govemnment Business for the meelings of the Vidhan Sabha held 

from the 22nd Seplember, 1995, 26th to 290 Septerber, 1995 

‘j.2,,Obituary References, papers to be laid/relaid on the Table of ' 
the House, Presentation of Excess Demands over Grants and 

Appropriation लि the year 1989-90, Presentation of four 
Preliminary Reports of the Commitiee of Priviteges and extension 
of time for presentation of the final Reports thereon, Discussion 
and Voting एप the Excess Demands over Grants and 

Appropriations for the year 1989-90, Appropriation Bill inrespect 

of Excess Demands over Grants and Appropriations for the year 
Ao कला ek T3 e d W adTI Al Thacivars 

22nd Septenber, 1995
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The Committee-which was ordered 10 continue for the September Session, 

1995 on_11th September, 1995 continued to fanction upto 8th February, 1996 

when a new Committee was nominated by the Hon’ble Speaker on the Sth February, 

1996 and was notified vide Notification No. HVS-LA-40/96/4 dated 15th February, 

The Committe¢ which was constituted ता 9th February, 1996 held two 

meetings 1.6. on 26th February, 1996 and 7th March, 1996, The names of the 

Members of the Committee, Special Invitee and the meetings attended by each 

member are given below :- 

Sr. _ Name of Member No. of meetings 
No. . attended 

1. 2 . ’ 3 
1.  ShriIshwar Singh, Spcaker 2 

2. Shri Bhajan Lal, Chief Minister 2 

Shri Jagdish Nehra, Parliamentary 2 
Affairs Minister 

4. Shri A.C. Chaudhari, Industries | 2 
Minister . 

5. Shri Bansi Lal, ML A, 1 

6.  Shri Mohan Lal Pippal, M.L.A, 2 

Special Invitee 

1.  Shri Sumer Chand Bhatt, 2 
Deputy Speaker 

- 
D 
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Report Prescnted 

The following reports were presented on the dates noted against :- 

Subject of Report Date of 

ही Presentation 

2 - 3 

Recommendation tegarding allocation of time लि transaction of - 

Guovernment Business for the mectings of the Vidhan Sabha held : Lo 

froms the 26th February, 1996 10 15t March, 1996, from 6th March, 26th February, 1396 
1996 10 8th March, 1996 and 12th march, 1996 ie. Obituary 

Refererices, Papers to be laidfelaid on the Table of the House,  * 

Presentation of four preliminary Reports of the commitice of o 
_ Privileges and extension of time for Presentation of the final 

* Reports thereon, Presentation of Supplementary Estimates for the 

year 1995.96and the Report of the Estimates Commitice thereen, 

Discussion on the Governor’s Address Resumption of discussion _ 

onthe Addreds and Voting एप Motion of Thanks, Discussion and 

Voting on Supplementary Estimates लि the year 1995-96, Non- 

Officia! Business, Offtcial Resolution, Appropriation Bill in respect 

of Supplementary Estimates for the year 1995-96, Legislative 

Business, Presentation of Budget Estimates for the year 1996.97, 

Presentation of Assembly Committee Reports, General discussion 

onBudget Estimates लि the year 1996-97, Resumpdion of General - 

Discusston on Budget Estimates for the year 1996-97 and reply 

by the Finance Minister, Discussion and Voting on Demands for 

Grants on the Budget Estimates for the year 1996-97 

Appropriation Bill in respect of Budget Estimates for the year 

1596-97, and Government Bills R 

Recommendation regarding allocation of time for transaction of 

Government Business दि the meetings of the Vidhan Sabha held 

on 7th March, 1996 and 81h March, 1996 i General Discussion साफ March, 1996 
on Budget Estimates for the year 1996-97 and reply by the Finance 

Minister, Discussion and Vating on Demands for grants on the 

Budget Estimates for the year 1996-97, Papers to be laid on the 

Table of the House, Presentation of Assembly Committee Reports, 

Appropriation Bill in respect of Budget Estimates for the year 

1996-97, Government Bills.
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HOUSE COMMITTEE 

1.  TheHouse Committee for the year 1995-96, consisting of five members 
was nominated by the Hon’ble Spealker on 21st April, 1995, 

2,  Shri Sumer Chand Bhatt, Deputy HSpeak_er, was the Ex-Officio 
Chairman of the Committec. 

3. The Committee held 9 meetings, excluding three meetings in which 
the business could not be transacted for want of quorum. . 

4. The names of the Members and number of meetings attended by each 

of them are given in the following table :- 

Sr.  Name of the Member No. of meetings : 
No. attended L 

1.  Shri Sumer Chand Bhatt, 9 

Deputy Speaker 

2. Shri Amir Chand 1 

*3.  Shri Mani Ram Rupawas 6 नि 

4. Shr Ram Bhajan 8 

5.  Shri Jai Singh Rana — 

**6. हा, Janki Devi mann —_ 

7 
- 

™ 

* Shri Mani Ram Rupawas resigned from the membership of Haryana Vidhan 

Sabha we.f. 2.11.95. 

कक Smt. Janki Devi Mann, MLA was nominaicd member ए the House 
Cnmmittee wef 512 95
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5. The dates of meétings held, the number of the members present and 

business transacted at each meeting are given below :- 

Sr.  Date of Meeting | Ne. of Busipgss transacted Pt 

. No. Members 

- present 

1 2 3 4 

1. l6th May, 1995 2 Hon’ble Deputy Speaker welcomed the members of the 

Conunittes and explained in detail the scope and functiens of 

tha Corrnitice. 

2. 26th May, 1995 3 The Committze was informed that 23 rooms in the Haryana 

MLAs Hoste] were allotted to the Hon. Members on the 
penmanent basis for one year i.c. upto 28th February, 1995. 
The committes again discussed the matter and decided that 

+ matter be placed before the Committes in the next mecting. 

kX L4th Jung, 1995 4 ()  The Letter No. 39/2/95-pot (4P}, dated 26.4.95 

received from the Chief Secretary to Gevt,, Haryana 
alongwith the request of Smt. C_handmwati, MLA, 

regarding allotment of flat No. 51 (Ground floor) in 
place of flat No. 8 on the medical ground was placed 

before the Committce. The Committee was informed 
that flat No. 51 is still in the possession of Sh. K.L. 
Sharma, Minister of State, Haryana. The Committee, 

therefore, decided to keep this matter pending till the 

vacation of flat No. 51. b
 

7 

(ii)  The matter regarding handing over ihe maintenance 

. of MLAs Hostel and flates हि the PWD (B&R) 

- Haryana was placed before the Comnmittee again, The 

Committes was informed that no action has been taken 
by the Govt. in this respect till now. The Committee 

discussed the matter in detail and again desired that 2 
D.O. reminder may be sent to the hon'hle Chief 

Minister by the Hon एंड Deputy Speaker with the 

request to decide the matter at the earfiest, 

(iiiy पड matter regarding allotment of 23 rooms in the 

Haryana MLAs heste! to the Hon'ble members on 
. pemmanent basis for another year was placed before 

the Committee. The Committes discussed the matter 
in detail and desired that the matter be placed before 

the Committee in ils next meeting. 

— 4. 3rd July, 1995 2 (i) Inthe absence of the Chairman {Shri Sumer Chand 

by 4 Bhatt, Hon’ble Deputy Speaker), आधा Ram Bhajan, 

‘_'\'.l.- a member of the Commitiee, was chosen to preside 

over the meeting. 

(i) ‘The Committee discussed various steps to be taken 

for the improvement of ML.As Hestel and Flats. 

5. 7th August, 19953 2 (के. पा the absence एवं the Ex-Officio Chaimman (Shri 
* Sumer Chand Bhatt, Deputy Speaker), Shri Ram. 

Bhajan Aggarwal, a member of the Committes was 

chosen to preside over the meeling. 

- (i) Mémo. No.-3901/ENL, dated 31.3.1995, received
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4 

6. 

1. 

8. 

1 

30th August, 1995 

18th September, 1995 

12th October, 1995 

(i) 

Haryana MLAs Flats was placed before the 
Committee. The Committee discussed the matter in 
detail and desired that PWD (B&R) Department be 
asked to take expenditious steps लि providing 
sweepers for the claanliness of the Haryana MLAs- 

Flats. 

The Committee was informed that 23 rearns in the 
Haryana MLAs Hostel were allotted to the Hon’ble 
Members on permanent basis for one year i.e. uplo 
28th February, 1995. The Commitlee again discussed 
the matter and decided that allotment of these rooms 
be extended for one more year .. upto 28th February, 

96. 

i) . 

) 

. 

The Commitice discussed with tha representatives of 
the Telephone Department, Chandigarh the matter 
regarding providing of six new junction for the 
EPABX installed at Haryana Vidhan Sabha Bhawan, 

Chandigarh. ’ 

The case regarding allotment of Mi.As Flat No. 20 
was placed hefore the Committee, The Commiittes was 
inforrmed that the pending applications of members, 
those not having the Government accommedation, 
may be considercd for the ailotment of flat No. 20 by 
draw of छा. The Commitice was also informed that 
only 5 MLAs; those not having Gowt, accommodation 
and also not having submitted their applications earlier 
for the allotment of the flat, may kindly again be 
requested to submit their requests in the prescribed 
from within a week, if they are interested for the 

allotment of a Flat. 

The case regarding handing over the maintenance of 
पड Haryana MLAs Hostel and the Flats 1o the PWD 
{B&R) Depariment, Haryana was place before the 
Committee. The Hon'ble Deputy Speaker discussed 
this matter with Shri PR. Kaushik,IAS Finaneial 
Commissioner and Secretary to Govt. Haryana, PWD 
{B&R) Department on phone. Shri Kaushik, requested 

himto send the photostat copies of the correspandence 
made with the Hon'ble Chief Minister & Hon'ble 
Minister, PWD (B&R) in this regard so that he could 
expedite the matter. 

» 

The enquiry report received from the Resident 
Commissioner, Haryana Bhawan, New Delhi relating 
10 Shri Ram Kumar Katwal, MLA was placed before 

the Committee, The Committee discussed the matier 

in detail and desired hat this case may kindly be kept 
pending for the time being as the case is presently 
under the censideration of the Government. ) 

The meeting adjoumed for want of quorum, 

Hon'ble Deputy Speaker (Ex-Officio Chairman) of the House 
Committee welcomed the House Commitiee of Bikar Vidhan 
[ LTS T * 

A4
 

b
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9. 

10. 

11. 

B ! 

‘Both the Committees discussed the matiers of common 

intercst, 

4th December, 1995 1° - The meeting adjoumed for want of quorum. 

9th January, 1993 1 The meeting adjourned लि want of quorum. 

6th February, 1996 ’ 2 The Committee discussed various steps 1o be taken लि 

' improvement of the MLAs Flats and Hostel = 

0} 

(i) 

() 

™) 

(vi) 

The matter with regards to the altotment of Flats, 

Servant Quarters and Motor Gasage by the Hon'ble 

Speaker and the House Committee was placed before 

the Committee. The Committee after going through 

the rules on the subject and the required material, 

decidéd that the Hon'ble Speaker may allot 25% of 

the total Flats, Servant Quarter and Motor Garages, 

which comes to 5.5 Flats, say 5 Flats after ignoring 
the fraction; 3 Servan t Quarters and 2 Motor Gamges; 

and the House Comunittee raay allot rest of 75% Flats 

Servant Quarters/Motor Garages which comesto 17 
Flats, 8 Servant Quarters and 7 Motor Garages. 

The matter regarding providing of zera Facilily to the 

cxtentions of EPABX installed in the Haryana MLAs 

Hostel was placed before the Commitiee, The 

Committee was informed that the zero facility to the 
extension of rooms permanently allotted to the 
Members was provided during the Monsoon Session. 

The Committee approved the above decision and 

further decided that zero facility may only be provided 

to extension with SMO Dispensary and at the 

residence of Hon’ble Speaker. 

The case regarding the reservation of a reom in the 

Haryana MLAs Hostel for पड N.5.G. Task Force 

Commander for 15 days was placed before the 

Committee. The Commitiez also agrees with the 

erders of the Hon. Speaker. 

The complaint reccived from Sh. Ram Bhajan, 

Aggarwal , MLA regarding over Charging of room 

rent at the Haryana Bhawan, New Dethi was placed 

before the Committe, The Committee discussed this 

matter in detail and desired that the complaint की the 

Hon. Member एड placed in its meeting to be held at 
Haryana Bhawan, New Delhi on 20.2.96. 

The matier regarding handing over the maintenance 

of Haryana MLAs Hostel and Flats to the PWD 

(B&R) Haryana was again placed before the 

Committee. The Hon.Deputy Speaker immediately 

discussed this matter with Shri Kaushik, Financial 

Commissioner, PWD (B&R) ori phoue in detail who 

informed the Hon. Deputy Speaker that the matter 

will एड decided very soon. 

The matter reparding allotmeant of Flat No. 8, 14, 20, 

22, 28, 44 and 51, Scrvant Quarter No: 27 and 17 
A Mt दीजिये लि A and 100 wae nlaced hefore
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4 

12. 20th Febrnary, 1996 

(i) 

(viid) 

(ix) 

®) 

() 

(xii) 

the Commitiee. The Committes, decided that the 

Honble Members may kindly be requested that in 
case they are interested in allotment of such 
accommadations, they may send their applications for 
the purpose on the prescribed proforma within the 
period of 10 days from the date of issue of circular. 
The Committee also decided that the Hon’ble 

Members, who have afready applied, need notto apply 
a fresh because their pending requests will be 

considered, 

The matter regarding fixing of noross for the issuance 
of bedding articles and other linens in the rooms of 
फल Haryana MLaAs Hostel was placed before the 
Cemmittee. The Comunitiee discussed the matter in 
detail and decided that छिप bed sheets, two pillows 
with cover, one bed cover, two towels आएं four 
blankets or two quilts be provided in a room. The 
Cemmittes also dasired that some extra bedding 
anticles be provided to Hon'ble Members on demand 
for 8 specific period. However, the abave norms fixed 
by the Committes be strictly adhered to in case the 
rooms arc atlotted to other than the MLAs. 

The request received from Shei Kitab Singh Malik, 
MLA for the allotment of permanenl room in the 

MLAs Hostel, Haryana was placcd before the 
Committee. The Commitiee acceded to the request of 
Hon"ble Member and allotted the (रस No. 18 till 

2%k February, 1996. 

“The request received from Shri Chander Mohan, MLA 
for allotment of permanent room in the MLAs Hostel, 
Haryana was placed before the Committes. The 

Commiftee was informed that the room No. 24 has 
already been occupied by the Hon’ble Member and 
alfottzd the room No. 24 tilt 20th February, 1996, 

The copy of the enquiry report against Shri Ram 
Kumar Katwal , Ex-MLA received ही जाए the Resident 

Financial Commnizsioner, Haryana Bhawan, New 

Delhi was placed before the House Cotnmittee, The 
Commitiee discussed the matter in detail and decided 
o drop the matter as the same is already under 
consideration of the Govt. 

The proceedings of meetings helden 10.5.95, 26.5.95, 
14.6.95,3.7.95,7.8.95 and 12.10.95 wereconfirmed. 

The House Committee decided to hold its next meeting 
at Haryana Bhawan, New एसी on 20th February, 

1996, 

The Committee discussed various matter concerning 

reservation/catering arrangements etc. in the Haryana 
Bhawan, New एटा :- 

@ The matter regarding complaint made by Shei Ram 
Bhajan Aggarwal, MLA was discussed with the 

T
N
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1 2 3 .. दस 4 

and after some discussion, it was observed that there 
- was some communication! gip due to’ Which this 
Vs . R problem had arisen. ' बन oL रे दा e e 

(i) The Committee discussed thé mtier regardinly एंड 
. ] reservation of 11 rooms _exc]‘us_jv_e_lx kept for MLAs 
- at the discretion of the Resident '_C{o_rffln'issianer, 

Haryana Bhiwan, New Delhi-and decided that 4 
seperate register for these 11 roomsmay be maintained - 
by the Haryana Bhawan autherities so that the 
reservation position of the rooms may easily be 
ascertained by any Hon'blé Member on their arrival 
in the Haryana Bhawan, New Delhi. 

(iii)  The Additional Resident Commissioner informed the 
Committce that they hiave decided वि arrange the 
refresher course for some of the officials of the 
Haryana Bhawan, The Committee appreciated this 
steptaken by the authorities of Haryana Bhawan, New 
Delhi. 

(iv) The Additional Resident Commissioner, Haryana 
Bhawan, New Delhi informead the House Committee 

1hat they have installed the second console with the 
EPABX in the EPABX room as per the earlier 
recoramendation of the House Commiitee, He further 
informed that presently only one official has been 
deputed to work on the.second console only from 
8,00 AM. (0 5.00 PM. The Committee again stressed 

the need to depute two telephone operators in each 
shift round the clock so that the work relating to the 
telecommunicition system may be improved, 
therefore, it is very necessary to get the 4 posts of 

telephone operators sanctioned as recommended by 
the Commyittee earlier. 

N
 

Proccedings : . 

A record of the proceedings of the Committee has been Kept in the Haryana 

Vidaha Sabha Secretariat. 

0 
1
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RULES COMMITTEE 

The Committee consisting of cight Members of the Vidhan Sabha was 
nominated by the Speaker on the 27th April, 1994 vide notification No. HVS-LA- 

74/94/28, dated the 290 April, 1994, 

The Committee held three meetings during the period under review. The 
names of Members and number of meetings attended by each one of them are 
shown in the following tables:— 

Sr.  Name of Members Number of 

No. ) meetings 
attended 

1.  Shri Ishwar Singh, Speaker Ex-officio 1 
Chairman 

2, . Shri Sumer Chand Bhatt, Member — 
Deputy Speaker 

3. Shri Mani Ram Keharwala, ~do- 1 
M.L.A. 

4. Dr. Ram Parkash, ML.A. do- . 2 

5. Shri Kharaiti 1.8 Sharma, ~do- —_ 
M.L.A. (Now State Minister) 

*G.  Shri Jai Pal Singh, M.L.A. -do- 3 

7. Shri Karan Singh Daial, ~do- 2 

MLA, 

§.  Shri Jai Singh Rana, ML A, ~do- — 

*¥9  Shri Chattar Pal Singh, -do- 3 

BUSINESS TRANSACTED 

No business was transacted by the Rules Commitiee during the period under 
review. 

* Shri Jai Pal Singh, M.L.A_ ccased to be a member of the (पापा एसिड on his resignation as 
M.L. A welf. 2ndNovember, 1995, vide notification No. HVS-L A-1 12/95/60, dated 2nd November, 

1995, ! 

कक Shri Chhattar Pal Singh, M.L. A. was nominated by the Speaker 25 2 special invitee of the Commitize 
w.e.f. 24th March, 1995 vide notification No. HVS-LA-74/94-95/18, dated 27th March, 1995 
and was also nominated by the Speaker 35 a member of the Committee wee.f. 8th December, 1993 

b
l
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LIBRARY COMMITTEE , 
REVIEW 1995-96 

] 

The Committee consisting of six members was nominated by the Hon.+ 

Speaker on 21st April, 1995 for the year.1995-96. Shri Amir Chand Makkar, 

M.L.A. a member of the Commitiee was appointed as Chairman, Shri Mani Ram 

Rupawas, M.L.A. was nominated as Special Invitee to serve on the Library 

Commtittee with effect from 8th August, 1995 for the remaining period of the year 

1995-96. 

Shri Bharat Singh, ML.A. (Member ) and Sh. Mani Ram Rupawas, M.L.A. 

(Special Invitee) ceased 1o एड member with effect from 2nd November, 1995 on 

the acceptance of their resignation from the membership of the Assembiy. 

Shri Surjit Kumar, M.L.A. was no_minated as Member of the Commitiee 

with effect from 10th November, 1995 against the vacancy caused by the acceptance 

of resignation from the membership of the Assembly of Shri Bharat Singh, M.L.A. 

The names of the Members, Special Invitee of the Library Committee and 

the number of meetings attended by cach of them out of the total number of 48 

meetings (this number includes the 3 meetings in which business could not be 

Aransacted for want of quorum) held during the period under review are given 

below :- 

Sr.  Name of Members Number of 

No. meetings 

' attended 

1,  Shri Amir Chand Makkar 35 

2. Dr. Ram Parkash 34 

3. Shri Dharam Pal-Singh - 19 

4, हों Bharat Singh . 24 

5. Shri Chhattar Singh Chauhan 3 

6.  Shri Chhattar Pal Singh 47 

7.  Shri Sutjit Kumar - 5 

8  Shri Mani Ram Rupawas 10 

The Committee selected the publications on-different subjects. The value 

of the publications purchased during the year including the cost of Newspapers/ 

Magazines eic. was Rs,1,45,308-75. In addition to it Government publication worth 

Rs. 7605-00 were also purchased.
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MEETINGS HELD AND BUSINESS TRANSACTED 

Details regarding the dates of meetings held, mimbers of members present 
and business transacted, in each meeting are given below :- 

डा... Date of Mecting No. of Business transacted 

No. Members 
(including Spl. - 

Invitee) 
present 

1 2 3 4 

1. 3rd May, 1995 5 (i) The Research Officer, Haryana Vidhan Sabha 
1 welcomed the Members' of the Committee and 

explained to them the scope and functions of the 

Library Committee, 

(ii) TheConmnitiee passed 5 condolence resolution onthe 
sad demise of Shri Morarji Desai, the 15 Non 

Congress Prime Minister. 

पाप)  The Committee also passed a condolence resolution 
on the sad demise of हां Har Gobind Makkar F/o 

Skri Amir Chand Makkar, M L.A. Chairman of the 

Commuttee, 

2. 10th May, 1995 4 (i) The Committee selected 12 books लि the Library. 

(i) The Committce decided that suggestiens for thé 
purchase of books एड invited from हा the Members of 
Haryana Vidhan Sabha. 

व TheCommittce also décidid to invite quotations from 
all the booksellers and publishers for purchasing the 
books on subsidised rates. 

(iv}  TheCommittee further decided o 2llow contimue the 
Newspapers/Magazines already being purchased for 
the Library. 

3. 16th May, 1995 4 The Committee selccted 16 books for the Library, 

4. 24th May, 1995 4 The Comimittes setecied 21 bocks फिर the Library. 

5. 3lstMay, 1995 5 The Comumittes selected 11 books for thé Library. 

6.  TFthJunc, 1995 4 The Committes sefected 11 books for the Library, 

7. 141h June, 1995 4 (i)  Ths Committee selected 17 books for the Library. 

(ii)  TheCommitice decided 10 hold its meeting थीं Haryana 
Bhawan, New Defhi on 2&th and 26th Junc, 1995. 

हि... 20th पाई, 1995 3 The Committee selected 7 books लि the Library. 

5. 28th Junc, 1995{Delhi} 4 The Committee selectad 91 boeks for the Library. 

10: 2 June, 1995 (Delhi) 4 The Committee sclected 73 boeks for the Library. 

1t.  sthJuly, 1995 6 (i) The Committee selected 5 books for the Library. 

{iiy  The Committec desired that for keeping books free, 

from dust a vacuum cleaner be purchased {or the 
हे 

1 
0
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1 2 3 4 

12.  12th July, 1995 ] 5 The Committee selocted 16 books for the __-———__-—_—______-—_-—_
'Libr’a:y. 

13, 19th July, 1993 6 (®  The Commitiee confirmed the proccedm"gs of the 

- meeting held en 3rd, 10th, 16th, 24th' May and 7th 

June, 1995. . 

_ (i) The Committee Selected 8 books for the Library. 

(iiy  The Committec approved the discount offered by the 

. various book-sellers and publishers while purchasing 

the bocks for the Library :- 

L. Al Indian books 15% 

2. Foreign baoks 10% 

3. Lawbooks Whatever discount 
decided after 
negotiation . 

T 4, Govt. Publication Net price. 

14.  25th July, 1993 4 (i} The Committec selected है books लि the Library. 

(i) The Committee decided व undestake the study tour - 

to the States of Gujarat, Maharashira and Goa we.f. 

28th August, 1995, 

15, 15 August, 1993 4 The Committse selected 11 books for the Library. 

16. 8th August, 1993 4 The Committee selected 21 books forthe Library. 

17.  16th Aupgust, 1995 4 (i) The Commitiee selccted 17 books for the Library. 

(i) The Commiitee decided to postpone its study tour 1o 

the states ¢f Gujarat, Maharashtra and Goa which was 

- to commence from 28.8.93. 

(1 The Committee decided to hold its meeting at Haryana 

Bhawan, New Delhi on 30th and 3 15 Angust, 1995.. 

18.  22nd August, 1995 5 The Committee sclecled 18 books for the Library. 

19, 30th August, 1995 (Delhi) 5 The Committae selected 120 books for the Library. 

20. 31st August, 1995 (Delhi) 5 The Committee selected 113 books लि the Library. | 

21, 5th September, 1995 1 No business was transacted for want of quorun. 

‘22, 12th September, 1995 4 The Commitiee passed a condolence resolution at the tragic 

death of Punjab Chief Minister S. Beant Singhin a powerful 

लाए blast in the porch of Punjab and Haryana Civil 

Sceretariat on 31st August, 1995 and there after the sitting 

of the Committes was adjoumed without transacting any 

business 25 a mark of respect to the departed Leader. 

23.  5th Octaber, 1995 ] (i)  The Commitiee selected 7 books for the Library.. 

(i) The Committee again decided to undertake the study 

tour to the States of Gujarat, Mzharashira and Goa 

w.e.f 13th november, 1995. 

24.  10th October, 1995 6 The Committe selected 6 books for the Library. 

25.  17th'October, 1995 6 (i) The Committes confirmed the proceedings held एप 

14th, 20th, 28th and 25th June, 5th, 12th, 19th and 

कप Tufv. 15. 8th. 16th and 22nd August, 1995,
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18th Jannary_, 1956 (Mumbai) 2 

1 2 3 - 4 

(i)  The Committz selected 4 books for the Library. 

26. 26th October, 1995 5 The Committee selected 9 books for the Library. 

27... 31st October, 1995 ) {i)  The Committes selected 11 books for the Library. 

(ii) 'The Committee again decided to postpons its study 
tour to the States of Gujarat, Maharashira and Goa 
which was to commence from 13th Nov, 1995. 

28, हा November, 1995 4 The Comumittee szlected 7 books लि the Library. 

29.  14th November, 1995 The Commitiee selected 12 books for the Library, 

30. 21st November, 1995 3 (i)  The Committec sclected & books for the Library: 

(it}  Consideration of papers placed before the Committee. 

(iiiy  The Committee decided 10 undertake the study tour 
to the States of Gujarat, Maharashtra and Goa w.e.f. 
12th December, 1995, 

31.  28th November, 1995 2 The Committee sefected 11 books for the Library. 

32. हा December, 1995 4 The Committee salected 3 books लि the Library. 

33.  13th December, 1995 4 (i)  The Committec selected 11 books for the Library, 

- (i) The Committee also passed a condolence resolution 
on the sad demise of Shri Baru Ram elder brother of 
Dr, Ram Parkash, M.L.A. on 9.12,1995, 

34, 15th December, 1995 2 The Commitee selocted 2 books for the Library. 

35.  27th December, 1996 5 The Comrritte passed a condolence resolution on the ghastly 

fire tragedy in which hundreds of precicus lives of Children, 
teachers, parents and peneral public were Jost at Sirsa on 23rd 
Dec., 1995 and thereafier meeting of पिंड Committee was 
adjourned without lransacting any business as a mark of 
respect 10 the departed souls. 

36.  1st Janmary, 1996 3 The Comunittes selected 12 books for the Library, 

37.  8th January, 1996 2 {i)  Consideration of papers placed before the Committce, 

(if) The Committee selected 17 books लि the Library. 

38. 129 January, 1996 (Delhi} 3 The Committee franied the questionnaire to be discussed with 
. the Sister Committees of the States of Goa, Maharashtra and 

Gujarat Legislative Asscmblies. 

39. 16th January, 1996 2 The Commitiee was welcomed by the Hon. Speaker and 
(Panaji) Goa. Secretary, Goa Legislative Asscmmbly and discussed the 

matters of cornmon interest. 

40. (i} The Committee was welcomed by the Secretary, 

Maharashtra 1egislative Assembly and discussed the 
‘matters of cormen interest 

(iiy प्रा Commitice also passed a condolence resolution 

o the sad demise of Shri N.T. Rama Rao, Chairman 
of the National Front and former Chief Minister of 
Andhra Pradesh due to massive heart attack on the 
moming of 1 8, 1.96. at Hyderabad. 
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42, 23rd January, 1996 
{Gandhj Nagar) Gujarat 

43. 25 January, 1996 (Delhi) 

44, 30th January, 1996 

45. 70 February, 1996 

बैठ,  12th February, 1996 

A\ 47.  19th Febrary, 1996 

48, 19 March, 1996 

Hon. Spraker and Secretary of Goa Legislan"ve 
Assembly and the Secreiary Maharashtra Legislative 
Agsembly. 

(ii)  The Comnmittee desired that binding and laminating,, 
machines should be purchased for the Library of 
Haryana Vidhan Sabha to keep the rare books,in a 

better way, B 

The Committee was welcomed by the Secretary, Gujarat 
Legislative Assembiy and discussed the matters of common 

interest, 

The Committee reviewed the discussion held with फिट 
Seerctary, Legistative Assembly on 23,1.96, 

The Committee passed a condolence resolution on the sad 
demise of Rao Bansi Singh, Development and Panchayat 
Minister, Haryana on 20.1.96 ‘and thereafier meeting of the 

Committee was adjourned without transacting any busin 
as a marik of respect to the departed leader. 

The Committee sefected 10 books for the Library. 

No business was transacted for want of quorum, 

No business was transacted for want of quorum. 

(i) The Committee selected 6 books for the Library. 

(i} The Commiitee Confirmed the procec‘dm'gs heid on 
.30th and 3 15 August 1995, 12th Sept., 95, 17th, 26th 

and 31st Oct,, 1995, 140, 21st and 28th Nov,, 95, 

27th Dec., 95., 15, 12th, 16th, 18th, 20th, 23rd, 25th 

and 30th Fan., 96 and 7th Feb., 1996. 
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68. 

COMMITTEE ON PETITIONS 

e b (), TheCommyittee congisting of five membeyrs of the Vidhan Sabha 

was nominated.for. the Eighth Vidhan Sabha in the month of February, 1995 by 

the Hon’ble Speaker under Rule 286(1) of the Rules of Procedure and Conduct of 

Business in Haryana Legislative Assembly and notified on the 13th February, 

19955+ : ' 1 . . 

(i) Shr Sumer Chand Bhait, Deputy Speaker was nominated as the 

Ex-Officio Chairman of the Committee. 

“{iiiY The names of the members of the Commitiee are given below - 

Sr.  Name of फिट Member . 

No______________________________
. - 

1, आां Sumer Chand Bhatt, Ex-Officio Chairman 

e Deputy Speaker 

" 2. ShriBrij Anand, MLA. ... ' Member 

3. . Shri Mani Ram Keharwala, ML.A. Member 

4.  Shri Chhattar Singh Chauhan, MLL.A. Member 

5.  Shri Jai Pal Singh, ML A ः Member 

(iv) Meeting held and business transacted. 

The Committee did not hold any meeting upto 11th September, 1996. 

* 2. (i) The Committee consisting of five members of the Vidhan Sabha 

‘was nominated for the Eighth Vidhan Sabha in the month of September, 1995 by 

the Hon’ble Speaker under Rule 286 (1) of the Rules of Procedure and Conduct of 

Business in the Haryana Legislative Assembly and notified on 11th September, 

1995. 

(i)  Shri Sumer Chand Bhatt, Deputy Speaker was nominated as the 

Ex-Officio Chairman of the Committee. 

(iii) The names of the members of the Committee are given below :- 

Sr.  Name of the Member 

No, 

1.  Shri Sumer Chand Bhatt, Deputy Speaker Ex-Officio Chairman 

2.  ShriBrij Anand, M.L.A, Member 

3. छापा Mani Ram Keharwala, ML.A. Member 

4,  Prof. Chhattar Singh Chauban, MLL.A, Member 

*5,  Shri Jai Pal Singh, M/L.A, Member 

*  Shri Jai Pal Singh, M.L.A. resigned from Membership of the Haryana Legistative Assembly with effect 
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‘The Committee did not hold any meeting upto 22nd February, 1996, 

3. (i) The Committec consisting of five members ए the Vidhan Sabha 
was nominated for the Eighth Vidhan Sabha in the month of February, 1996 by 
the Hon’ble Speaker under Rule 286 (1) of the Rules of procedure and Conduct of 
Business in the Haryana Legislative Assembly and notified on the 22nd February, 

1996, 

(ii) Shri Sumer Chand Bhatt, Deputy Speaker was nominated as the 

Ex-Officio Chairman of the Committee. 

(iif) The names of the members of the Committee are given below :- 

Sr.  Name of the Member 

HNo. 

1.  Shri Sumer Chand Bhatt, Deputy Speaker Ex-Officio Chairman 

) 2. Shri Brij Apand, ML A, Member 

3. Shri Mani Ram Keharwala, ML.A. ’ Member 

4.  Prof. Chhattar Singh Chauhan, M.L.A, Member 

5. Shri Mohan Lal Pippal, M.L.A. Member 

(iv) ‘Meeting held and business transacted. 

The Committee did not held any meeting upto 3 1st March, 1996, 

27755 - HVS - HG.P, Chd.


